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18.55 Hn. 
DEMANDS FOR GRAMS (GENERAL), 

1991 -92-MINISTRY OF INDUSTRY 
tEngW1 

MR. DEPUTY SPEAKER : The House 
will now take up discussion and voting on 
Demand Nos. 51 to 54 relating to the 
Minis&y of Industry for which eigM hours 
haw been alktted. 

Hon.MemberspresentintheHwse 
whose cut rroaions to the Demands for 
Gcants have been cirarleted may, if they 
desire to move their cut motions, send 
slips to the Table within fibem minutes 
indicatingtheserialnumbersofthecut 
matknstheywouldHketomove.l?um 
art mations only will be moved. 

A #st showing the serial numbers of 
cutmationsmovedwillbeputuponthe 

Mation moved: 
" T h a t t h e ~ s u n s n o i  
~ t h e ~ a r ~  
Account and Capbl Acunmt sttown h 
the fourth cdurm of the Order P w  
be granted to the Resident, out d the 
Consolidrrted Fund d Inch, to 
c o m p l e t e t h e - ~ ~ d e f r a y  
thechargesthatwi#oomeh4a3lmd 
p a y m e n t d u i n g ~ y c w r e n d i n g ~  
31st day d March, 1QO2, in resped d 
the heads of Demands entered in the 
~ c d w n n t h e r e d ~  
Demand Nos. 51 to 54 relating to the 
Mhluy d Industry." 

Demand for Granis 1991-92 in respect of the Ministry of lndusby submitted to the Vote d Ldc 
sabha 

SHRl SHANKERSINH VAGHELA 
(Godhra) : Mr. Deputy Speaker, Sir, I feel 
privileOedininitiadingthediion 
the Demand for Grants d the Ministry of 
Industry. I hope the hon. Ministerwould 
giveseriowrthougMtosomeofthegood 
snd useful suggestbn that are put forth 
during the course of the debate. Despite 
the fact that a bt of dbd has been put 
in this dkection f u h r  wggdbm have 

been sough? for lhe industrial poky or 
l h e e n t k e ~ ~ u p . A h a 8 b w n  
t h e ~ o f W a n m b y i h a t n ,  
F i n a n c e ~ h a s h a d t h e ~ d  
pmmlingthteeunionbudgei8ina 
--*I-. 
-preserded-m-t r ro ,  
but none pmtd Uuw in a row. 
Whosoever be the ~uOng party lo fun the 
ecomomyofthecounby,themshouldbs 
one w thrm--lhe 
devebpmentaf- muman 
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aimistomekethemmonmanheppy, 
kingaboutecommkprosperityand 
earn a name among the coumbs of the 
ww#sothatlndiacwldtekepridein 
saying that ours is a cwntry where 
people mgagd in the Mwths are 
heppy. 

But as I said earlii, there has been 
nooontkwrityinthe - of the 

b y y e a * ,  in 
succession by the same F m  
wlistw. I would expd that minority 
- d W G a v e m m e n t  
~ , i t s h o u # c o m p l e t e i t s f u l l  
Wm end the present F#lence Minister 
shouldpresente l l the~dur ingth i s  
tenn. For this, the c m p e d h  d your 
arm party is needed. 

Atter40years,theOovemmentis 
feelingc0ncemedatmUtthehea)thofthe 
economy. But after all which policy the 
Oaremmentpwsuedtoachitheset 
objedbs? Now, after 40 years, the 
Gowmmmthssannetolcnmthatthe 
policywhichitpursuedhasresuttedin 
derailing the ecoromy. You took such a 
bng time b twalisa the mistake. Now you 
a r e s a y h g t h a t t h e ~ s h o u l d h a v e  
hn#lonsuchandsuchIbw#i.ltwas 
y o u ~ y o w c d l e a g u e s * -  
~ t h e e o ~ n o m y d t h i s ~ f o r  
40yruYs.Nopowcalpartywithm 
ldedogyditiererrtfrwntheideobgyofthe 
CongtsssPaftyhascometopoweret 
the Centre. Bdlhg a twid period of 
ion-70, the a thoso 
whobdkvedinthecongressarlhrre 
ndedtheawnby.Therefwe,itisthe 
CongteglPartywhichle t 6 r  

the m-rong 
- p o l i d e s - b y y o u ~  
Qsboyed lhe economy. Now all of a 
-,you---- 
i n t he~po l i c y .Na ton l y the t , you  
hMfworbdtodewkrationdnrpee 
and hwe formulrdsd a r#w trade policy. 
TheshJal&nwouldnothmn,cometo 
auch a mmy pasrr, had you combd a 
nolsdcKxnomistinmenagingthealfaks 
d t h e ~ . B u t w h a t d t d y o u d o ?  
YarhrVbput~(KXWYWIJCamdithmd 
t h e a w n b y i n ~ L n o r d e r t o  
hpbnmt-polbldY-ml 
~ y o u ~ M ~ 0 n ~ v o b  

bpnk.ThepolicyofyowpeRywrsto 
ensure beneftt to a perticuhr or 
community. In doing so, you did notmlnd 
a m p m W n g t h e c K x m w n i c i n t c m w t s d  
thecountryandtorthatmstterl~lypoliey 
which the nation set b e h  it. You 
1- - pdicy that 
wasbesedonvotes.Thispolicyofyow 
perty was wrong. The vote od8nted 
policy of Your Party has kweM the 
cxw#myonthevergepffuinandeven 
after 40 years of Independents, our 
cor#ltry has to face humilietion in the 
entire world. Even today we go around 
with a begging bowl, but nobody is reedy 
to give us money or ban. ll the I.M.F. 
~ u s k e n , i t ~ ~ ~  
o n u s . ~ i e r a H t h e ~ m w e  
reedy to give us ken. At that tbne the 
world economist used to warn that India 
shouldnotbommmoreasit~ldbein 
deep debt. Besides, by bomming kan 
we kse our economic freedom. We 
should think as to what place we occupy 
in the world. We are third or fourth from 
~inthel is tofdevekpedwntr ies .  
WhoisresponsiMeforttlis?Whohes 
been instrumental in ruining the economy 
d this country? Whatever the 
Oovemment has done is a gravt, crime. 
It is just like betraying end cheeting the 
country and indulging in hyproaicy. You 
have merely made tall claims and led the 
awntry to such a state of affairs. The 
Government has not g h  a thought to 
thoseissusstowhichitbhouldhave 
ghren a sdous thought. llm MWbn h 
t h e c o u n t r y h a s ~ t o w d l a n  
extentbecaubeofappeepementofvote 
bank Bnd imphmWm d wrong 
policies. Today Dr. Sit@ is not prssent 
i n t h e ~ , b u t S h f i K u t i e n i s ~  
a . ~ a m n o h a n ~ w m a t t t e l e  
tekingtheawntryintherightdir'sdion, 
but in fact he has given a big bbw to lhe 
eawmybytdkwing-~- 
policyandindwrtrialpolicy.~was 
D r . ~ a I l t h e s e y e a r s ? W a s b n o t i n  
t h e - , t h e R e s e m , m d  
lndia and with lndiraji for the last 20 
years? Dr. 6ingh M said 'b no 
further".Henevcn8ddthatbwaSnot 
- J Y t o = m u y m t h k r g . ~ -  
M ~ , - - b u t t K J W a s # H V j n g ~  
~ d l n d b a n d a r u k l h w s a i d  
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that if the Government fdhmd mong 
p o l i d e d i ' I a m s o r r y , I ~ n o t  
cooperateendhereismyresignstion". 
~ y o u s a y t h a t t h e ~ i s o n t h e  
~ e r g e  a f  Nin. The Hon. Prime Minister 
has said h his speech that there is need 
to chsnge the basic policies in the 
country. Why was this change not felt 
duringthelest40yearsanywhywere 
the pdicies nat changed? Now they refer 
to the name of Nehnrji. I would come to 
that later. The hon. Finance Minister is 
ttyingtobecome~Messiah.Pleasedo 
nottrytobecometheMessiahand 
champion of the cause of the poor. It 
was only after pressure was put on him 
tm-the4 Government decided not to give 
Rs. 100 awes to the Rajiv Gandhi 
Foundation end reconsider its decision 
about the withdrawal of Ferti l i  
subsidy. If things go on like this, I doubt 
whetherhewouldbeawetopresentthe 
nextbudget. Pleasedonotbytobecome 
a Messiah. You are an emnomist and 
hemfore, you should try to formulate the 
WusbiaI policy and the budget in 
acuManm with the policies of your 
m. There are many good axmom& 
in the country and in the opposition as 
well. It would have been better if they 
mwld have been consulted. It would 
have been better, if they too would be 
m l t e d  in the matter. It is a matter of 
regret that they are not being consulted 
in eammk matters. Government should 
consult them. Emybody will oooperate 
whether you agree with him br not. What 
has been the result of the implementation 
of the p d ' i  so far? The economic and 
political reputation of India was tarnished 
when it was forced to accept all the 
dih ions  imposed by the I.M.F. and had 
to succumb to the pressure. Let the 
t-&use know about the conditions being 
imposed by IMF and the talks that have 
been held with the I.M.F. The people of 
thii country have a right to know about 
the facts in this regard. No Government 
have got the right to withhold the 
information from the people. Each and 
wery citizen of this country is concerned 
with these conditions. Whenem an 
Indian goes abroad, he is b91rlg taunted 
that Indians have bowed before the 
I.M.F. and he is a citizen of that country. 

I would like that a whii paper must be 
issued on the m r e  I.M.F. episode, the 
termsandcondbnsimposedbyitetc. 
Besides, I would also like to know 
whether these loans would be tilken in 
Mure also? Earlier, when a child was 
born here, he had to pay his father's 
debt, but now when a child is born, he is 
already under the debt of his country at 
the time of birth. You donot have a rigM 
to create such conditions in w h i i  even a 
new born child is under debt. I would like 
that we should sit together and find out 
ways to resolve the crisis. Everyone will 
cooperate with you in this matter. 

For the last 40 years you have been 
doingeverythinginthiscountryinthe 
name of Nehnrji. The idea of socialistic 
pattmnofsodetywhichNehruhadinhis 
mind was bomrwed from the sommrnist 
countries like Yugoslavia. Russia and 
China. M r u j i  did not have any 
knowledge about agriculture, he wuer 
s a w v i ~ f r o m d o s e q u a r t ~ , n o r d i d  
he feel the impact of poverty. He Came 
from an arkwmk family which never 
suffered these things and after the 
fm&n struggle, keeping his role in 
freedom struggle in mind, Mahatme 
Oandhi made him the Prime MfWer of 
the country. Between the Govmmm 
and Nehruji, Mahamra Gandhi l ied 
Nehruji. Nehruji wanted to take the 
cwntry to such a haght which mghl 
have looked beautihrl in a dream only but 
in reality it was somdhhy different. In 
fact the need of the hour at that time was 
to adopt such policies which may take 
the people forward. Our country lives in 
villages and our economy is agtkulhrre 
based. If Nehruji had formulated an 
industrial p o l i  based on agricubre and 
had not been fascinated by big 
industries, the country would not have 
faced such a situation today. After 
Nehruji came lndiraji and after him came 
Raj i i  whose Birthday falls today. Even 
they followed the poliaes of Nehruji 
which were good in dreams only. but 
were far away fmm ground rea l i i .  If 
you want to give the credit to the Nehru 
family for the that this 
country has made, then the discredit. tor 
the failures is also on them. They are 
responsible for the present condition of 
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kougMwrtodayontheverpeofruin. 
HadthatpdicybemframedacawdbQto 
thewi8heedMnhalmaGandhiartdnot 
a c c o r d l n g @ - p o l i d e s ~  
mwld hwe been diffecrmt today. But 
Gandhl's neme b wred only to swk 
~ . J m w r # l l l a e t o ~ a f e w  
things which Gandhiji wanted to do for 
the counby. He wanted that at m ma 
we should make a canpromise with our 
s e n e  and hence we should be 
self-relient in every field. He never 
wantedustobedependentonother 
nat ions.M,hewantedthatthere 
should be modemisetion. Though -we 
mdmtookrnodmMh,butwewentin 
tor C0mpUterisetkn. we dM not 
~ t h e t h i n g s w h i c h o u g M t o  
havobeenmodemised . . . So far as 
decentraksabonwsr,amwmeuj,we 
decentralised everythkrg and we are 
wittiegsing the consequences today. 
[English] 

Had been done for the 
economicpolicyandinduatries,itmwld 
have proved as a boon for the masses. 
H l h a t h a p Q e n s ~ i s t h a t f o r e v e r y  
~ o r b i g t h i n g o n e h a s t o n r s h t o  
Delhi and to Udyog Bhavan. Whet 
hapfmm them in Udyog Bhavan about 
lioence.quotaandpennit.DoesPrGf 
Kurien know that licenee, quota and 
permitSan,beingisrwedwhenone 

m of -? Many 
-psople-deaYngh- 
m a n d q u a t a s b y m a k k r g w  
~ . T h e g r i p o t t h e ~  
b so tlgM that even if you demnhbe 
w ~ , t h e b u ~ -  
i t~ .Comrptkn isaorampMtthat  
ow compleints fall on deaf eus. If the 
p a Y c y a f d e c e n t r e Y s a l k n a s  
reamwdd by Gadhlji would have 
beenkllawed,thecourrtrycouldhew, 
& w m e p m g r e 6 s . ~ h  
spoke about #mkrg the cause d the 
poor. Though the (kvesnnent tend to be 
~ ~ t h e p o o r b u t a c h r a H y  
they do not want to eredicete poverty; 
hed they been sincen, in thelr e(torta to 
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poverty there would nat have 
been any need to use the sbgan 'Gatibi 
Heteo'. It is so lmfely because the poor 
prove to be W n g  for them at the time 
' qj  &dons and thus it is in their interest 
that the people of the counby remain 
iHetrate and the country poor. The sJogan 
of 'Garibi Hatao' is like a 'Messieh'. 
Perpetuation of poverty is more beneficial 
to them to fetch votes. Working for the 
u p l i  of the poor does not mean 
m d y  giving wmxssbd to them. 
Rather the Government should adopt a 
policy which may enable them to make 
the poor self-dependent. The poor should 
be served in thd real sense. 

Mr. Deputy Speaker, Sir, all of us are 
moving towards 21st century. Every 
poMcalpartytriestoachieveitspdi 
motive in the name of the poor. Every 
p d i l  party conSiders it4o be a matter 
of pride to talk about the u p l i  of the 
poor. It would have been better if efforts 
were made to make the common man 
happy. The Government do not favour 
spoon-feeding even in the industry. Then 
why to apply it in regard to human 
beings? Would the Government keep the 
poor alive by spoon feeding them even 
&fter forty years of Independence? No 
employment opportunities have been 
provided to them. Unempbyment has 
increased enormously and the number of 
the poor people has also increased to a 
great extent. Will the Government be 
pleased to tell the number of people who 
have been l i  above poverty line 
during these forty years? Keeping in view 
the continuous propeganda made to this 
effect about fifty crore people have been 
living below poverty line. Who is 
responsible for thii increase in numbers? 
They are poor to such an extent that they 
are unable to get even food; while on the 
other hand we find some people 
demanding to appoint various 
commissions like Mandal Commission 
and so on. How will the poor be served? 
Political parties should compete among 
themselves to erediite poverty and not 

f to increase poverty. Just as industries 
are not spoonfed similatly poor people 
should also not be spoon-fed. The 
Government should make utmogt efforts 
to remove the economic hurdles to liff the. 

poor above the poverty line. They should 
not take pride in providing them security 
while living below poverty tine. I think it 
would be beneficial for a common man if 
the Government think seriously in this 
regard. 

Mr. Deputy Sp6aker, r the 
Government make repeated references 
to Nehruji. Just now the hon. Prime 
Minister made a refweme to Nehruji in 
his speech and said that Nehtuji followed 
the path of socialism. I think he said so 
only because of Nehmji's industtiat policy 
and his thought of socialism. Today 
socialism is beirrg rejected all over the 
world. People in Rwsia had some faith 
in it. But they have also rejected it now 
and the miserable condition of their 
Gwbactw is an ample proof to it. What 
is socialism? What have we attained 
from socialism, the path we tollowed for 
so many years? Consider the situation in 
Russia, China or Eastern Europe. When 
socialism is dying all over the world, you 
should have the courage to discard 
socialism and Nehrwian phibsophy. Pt. 
Nehru has passed away. 
[English] 

Nehru is dead. Sodali is dead. Long 
l i  Nehru. Long live s o c w i .  Long l i  
all three. 

[Translation] 

YW should not try io encourage 
Nehruvian socialism just to please 
Nehru's family. The late Shrirnati lndira 
Gandhi nationalbed banks. What is the 
posltion of nationalised banks .today? 
What service do the bank employees 
render? If you want to introduce @oms 
in banks, you must do it with courage 
and as quickly as possible. The late Shri 
Rajiv Gandhi spoke of importing 
computers, The present Government has 
not followed il up, it is true that there is a 
question of balance of trade. Mr. 
~ v a n d e v e n t h e C h i n e s e p e o p l e  
are talking of doing away with socialii. 
And they are doing so with courage. 
There is nothi to feel ashamed about 
it. All the three Prime Minis2813 ol Nehru 
famity are dead now. 
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[English] 
SHRl RUPCHAND PAL (Hooghly): I 

just want to know whether he believes 
that what was bemg built up in lndia was . . soclahsm at all or not. 
[Translation] 

You need nd be ashamed of it. Go 
ahead and declare with courage that . . soaaksm has been abandoned. 
[English] 

SHRl RUPCHAND PAL: I am just 
asking whether it was at all socialism. 
  ran slat ion] 

SHRl SHANKERSINH VAGHELA: You 
would not cell a #year old person a full 
grown man if a moustache has not 
started growing on him and he has not 
attained a heght of even 5 ft. If the path 
being folkwed by lndia today had been 
followed 40 years ago, lndia would have 
been a rnajar power in the world. 
[English] 

SHRL VLAS MUITEMWAR (Chimur): 
They are idenbfied as anti-socialists. 
[Translation] 

SHRl SHANKERSINH VAGHELA: 
Whatever has to happen will happen but 
we have to sunrive (Interruptions). After 
spendrng so much money, even the 
programmes are not yakling proper 
resub. What is our country's standing in 
the mnld? Where is the country headed? 
Would lndii have reached this postion if 
the proper path had been followed? 
Mahatma Gandhi wanted to senre the 
down-trodden. He spoke of agro-based 
mbstrb and removal of unemployment. 

MR. DEPUTY SPEAKER: I want to )tist 
bnng this matter to your notice that for 
discussion of this subject, the total 
allotled hours are 8. Congress party gets 
3 hours 15 minutes, BJP one hour 40 
minutes, Janta Dal 49 minutes, CPI(M) 
30 minutes. CP1 11 minules. TDP 11 
minutes, AUDMK ten minutes. JMM five 
minutes, Janata Party four minutes, 
Unamchd 12 minutes. We shall have to 
frame and we shall have to adjust 
speeches in the light of theee timngs. 

[Translation] 
SHRl VlLAS MUITEMWAR: Mr. 

Vaghela, please give your suggestions 
also. 
[Engl/sh] 

We want to know your suggestion. 
Please give your suggestion. 
[Translation] 

SHRl SHANKERSlNH VAGHELA 
There were many things in your Industrial 
policy too. (Interruptions) I speak in the 
same language in which the discussion is 
gang on. (Interruptions) You have 
promised to bring down the prices within 
100 days. If you bring down the prices to 
the level prevailing in the country on the 
day you have taken oath, that would be a 
great achievement. I would come to this 
point later on. The Government have 
started the process of reforming the 
ecp~xny of the country with the 
presentation of Budget. I can understand 
the imposition of indirect taxes but the 
increase in the prices of sugar, fertilizer 
.and petrol are the result of cost push 
inflations. And the Government is facing 
its consequences. It will give rise to the 
cost push inflation and the Government 
will not be able to control the price even 
in 300 days. After that, we as well as you 
will also not be able to escape from its 
cascading effects. Yoq should see how 
those things are gorng to affect the 
common man, for whom you are going to 
make all these provisions. We will be 
grateful if you can bring down the prices 
to the level of that day when you had 
assumed office. 

Mr. Deputy-Speaker. Sir, I will speak in 
bnef because I have to cover the issues 
of fertilizers, distribution system and 
industrial poky. The industrial policy was 
presented to the House after the 
economic survey. Some more points 
should have been included in it and I 
would only like to raise these three 
issues here. The problems which the 
country is facing due to these, are fiscal 
deficit, balance of payment deficit and 
double digit inflation. All these things 
happened due to these. The result was 
the economic condition became bad to 
wone in the last three years. These are 
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the figures of the last three years. The 
industrial production rate in the year 
1988-89 was 8.7 per cent, in 198490 
was 8.6 per cent in 1990-91 was 8.4 per 
cent and 1991-92 was approximately 7.5 
per cent. It means that in the three years, 
there was constant decrease in the 
industrial production rate. Next, you can 
see the figures of price-rise. The prices 
has sky-rocketted in the last three years. 
In 1988-89, 1989-90, 1990-91 and 1981- 
92, it was 5.7, 9.1, 12.1 and 14.5 per 
cent respectively. Next, go through the 
data of foreign debt. The foreign debt in 
1988-89 was Rs. 69,383 crores, in 1989 
90 was Rs. 80,135 crores, in 1990-91 
was Rs. 1,20,000 crores and in 1991-92 
is Rs. 1,85,000 crpres. Besides this, the 
foreign exchange reserve in 1988-89 was 
of Rs. 6,300,05 crores, which reduced to 
Rs. 5,787 crores in 1989-90, Rs. 4,388 
crores in 1990-91 and Rs. 2500 crores in 
1991-92. The present situation is such 
that even if the Government has left with 
reserves of Rs. 1500 crores, I will think it 
lucky. In the present situation, the 
reserves have become nil and there is 
acute shortage of foreign exchange. 
Where all this is leading us to and how 
all this happened? How there was 
decrease in the industrial production 
rate? Why the price-rise has become so 
high and the situation of foreign 
exchange reserves has become 
precarious? The Gwemment is directly 
responsible for all these things and all 
the credit goes to the Govemment. 

Mr. Deputy-Speaker, Sir, before the 
Budget, the Government devalued the 
rupee by 20 per cent. But according to 
the policy of the Reserve Bank, we have 
rupee payment arrangements with some 
countries. As soon as, there will be any 
change in the rate of foreign exchange, 
the value of our rupee will adjust 
accordingly. This is a mandatory policy of 
the Reserve Bank. There is no other 
alternative. By implementing this policy of 
Crawling peg, the Government devalued 
the rupee by 50 per cent in 1991. During 
the last, one year, there was gradual 
erosion of 20 per cent in the value of - rupee. Then, there was official 
devaluation of 20 per cent. In this way, 
the value of the rupee was eroded, by 90 

paise in the last one and half years. Not 
only this, but after that official devaluation 
of 20 per cent, again a devaluation of 5 
per cent was carried out. That means, 
the value of rupee was lost within one 
year. Therefore, according to the 
Crawling peg policy of the Reserve Bank, 
50 per cent was officially devalued and 
the Government made a devaluation of 
20 per cent and again 5 per cent. For 
making adjustment in the value of rupee, 
there has been total devaluation of 
rupee. What right you have to erode 
completely the value of rupee like this. 
These are the resub of your wrong 
policies. Despite your wrong policies . 
rupee has still got some value and if you 
continue to follow the same poky and 
you do not act in the right direction, 
rupee will have to be devalued once 
again. 

Sir, just now, I was talking about the 
Reserve Bank. I would like to mention 
about margin money in this regard. There 
is a shortage of dollar in our country. 
When you are not able to provide foreign 
exchange to the businessman, why have 
you increased the margin money to the 
present extent? Let the Government tell 
the businessman or the person who has 
to go abroad that they will not get foreign 
exchange but when the Government has 
to import something, in which, everyone 
is going to get commission, there is no 
problem of foreign exchange. The margin 
money has been increased to 200 per 
cent from 50 per cent. Why has it been 
done so? Margin money should be kept 
for everyone and its percentage should 
be reduced. The Govemment should 
provide foreign exchange to those 
businessmen whose demands are found 
reasonable. It should consider these 
matters. The Nationalised banks have 
also ended the credit system for 
businessmen. Though our margin money 
is safe with all those muntries with which 
we have rupee payment arrangements 
and dollar payment arrangements, you 
should differentiate between the two but 
you are not doing that. You know that 
you do not have dollars. Therefore, what 
is the problem in doing business with the 
countries with which ,we have rupee 
payment arrangements, whether it is 
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Russia a East-European counths? Why 
thor#,goodssuchascement.fertiliz~~~ 
or X.Y.2.. which we ekeady knport frum 
theabovesaidanmbies,arealso 
knportedfromthecounPrieswithwhii 
we haveddlararrangements? If there is 
any problem of price and quality, it 
should be property checked. I am not 
speak,.ng in favour of the communist 
cxxultnesbutinviewofthefomgn 
-hawe problem,   ports shwld be 
l n a d e f r o m t h o s e c o u ~ a n l y w i t h  
Which we have rupee payment 
arrangemesrts. You are not concerned 
aboutthisalso.Ifyoudonotactinthe 
right direction we will have to face the 
-ofthemisdeedsofthe 
Government. 

Sir. there is unlimited deficit in the 
Budget. The agricutture base is being 
negleded and there is a lot of . . adnwnstrative mefliciency. A bt of 
bungling is takmg place in Udyog 
BhawanandathersuchBhawansasthe 
oifidals have a nexus with the @Mans 
and businessmen. Such malpractices 
should be stopped. Some Administrative 
measures should be taken in this regard, 
sathat theorder. regarchngabdishing of 
the license and quota system, is strictly 
mpbmmted. Others interference in thii 
mattec should also be stopped. 

Sir. the hon. M i e r  has mentioned 
about one windaw system. Atleast. you 
should show them the window. Where is 
it? The people talang goods through 
l i a r q u o q a ~ a r e n o t h a p p y .  
Whenthissystemis~givinganygood 
results. Why do not you try to find faults 
andthemalpractises.Onlyifyau 
maintain the value of tupee in the 
anmy, it will be maintained in fomgn 
aowrtriesalso.nthepurchasing~of 
rupeegoesdo4wlinowaountry,itwill 
also god own in the^^. 
T h e r e f o r e , I - ~ y o u t o  
maintain the value of nrpee in the 

Sir, an unprodudive and wastehrl 
Gwmrmnt expenditure must be 
avoided. Alleast you should m a t  a 
~eaiminefromyau~Department  
Seamdly,allthewteorientedschemeg 

such as Jawahar Rozgar Yojna and ather 
schemes should be reviewed. H these 
schemearewohgproperly,itisokay, 

. these are only breediq 
~ . w o f t h e f u n d s p w i d . d k r  
the villagers are bungled. Therefore. I 
w l d  like to submit that the Government 
should not implement a vate oriented 
poli.Ifcrwesofrupeesarespenton 
these schemes jwt to get votes from 
where money for other expendWes will 
be brought? Therefore, all such schemes 
should be reviewed and those which am 
not suitable should be discontinued. 
Contrd on produdion should go and 
those steps which help in generating 
income should be encouraged and 
executed. I wwld like to indude one 
more point that wr Finance Minister has 
tried to restrict the fiscal d m .  to the 
tune of 6.5 per cent of the G.D.P. But all 
the Finance Ministers till now have failed 
in thii regard. I do not think that the 
present Finance Minister has been 
successful. 
He will also fail cent per cant. 

Therefore, something should be done in 
this regard. You are adopbng liberal 
policies. You should adopt strong 
measures also. You should not try to be 
liberal for the sake of party politics. 

The other expenditures, w h i i  will 
increase with the pice rise should be 
controlled. Scheme introduced for NRI to 
bring out black money should be further 
liberal& and source of money such as 
from where the NRI got the money or 
rrhether it belongs to any industrialist or 
bureaucrat or polibclan, should nol be 
insisted upon. Othennise, those more 
than ten thwsand crores of rupees will 
remain in the banks in the fomign 
countries. When that has to be brought in 
the country, they should only be asked to 
pay the income tax and not about the 
wrceofmoneiy.Onlythenyouwillget 
some relief in thii regard. 
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cwntry. But don't get deceived. 
Whatever you see is not true. Ask the 
common man or the industrialist. The 
things which look very attractive at the 
face in the very beginning do not look so 
after one month. Whatever is found good 
today is only the outlook not the internal 
matter. Therefore, try to look the matter 
from inside. The Government should 
exercise legal control on the Reserve 
Bank. Why the value of rupee has gone 
d m ?  In 1956. the Nobel laurate, Mr. 
Milton Freedman had spoken of the 
theory of rules verses discretionary 
powers in regard to the printing of 
currency notes in w r  country. He had 
said that proportionate amount should be 
deposited in the Reserve Bank in 
accordance with its printing of currency 
notes. But in the economic policy of 1956 
the Government fixed a certain minimum 
reserve irrespective of the currency notes 
to be printed. This system is adopted in 
very few countries. As there is no gold 
the Government will be in problem if it 
has to keep some reserve in the Reserve 
Bank according to the proportion of 
currency notes to be printed. I think the 
Chakravarty Committee has also made 
the same recommendations in this 
regard. The situation would not have 
worsened so much if this would have 
been done. This can be done now also. 
Currency notes should be printed in 
proportion to the reserve in the Reserve 
Bank. This can only be done by bringing 
the Reserve Bank under legal control. 

Budget, Industrial policy and all other 
policies are our resources. Y w  have to 
develop the country and work for the 
welfare of the common man. Resources 
should be made available to them. A 
proper industrial policy and trade policy 
should be adopted in this regard. You 
should bring some change in regard to 
the income p o l i .  I agree with the 
system of licensing permits introduced by 
the Government. But it suffers from 
certain defects. you have a limping policy 
and it will not be able to take full jump. 
Such a limping p o l i  will also keep the 
economy and the country limping and 
there will be no progress. These defects 
should be rectihed even if the 
Government has to take stringent 

measures in this regard. Big industrialists 
who do not approve this action are very 
much concerned about it. 

The Government supported the idea of 
import substitution in regard to the trade 
policy. This benefits the big industries. If 
the Government does not want to be 
liberal in its trade policy it should provide 
import substitute. It should remain firm in 
the matter of foreign exchange. The 
concept of EXlM Bank and that of 
diierential rates will give rise to 
corruption. A special group will work in 
this regard. The premium of 20-25 per 
cent would not attract the genuine 
exporters. The premium of 40-45 per 
b n t  fixed in this regard should be 
brought down so that the premium of 
20-25 per cent will give some benefit. A 
list of such industries should be drawn up 
which are considered necessary by the 
Governrnent in this regard. 

Now I would like to say a few words 
about Wage Policy. These days the 
peons and clerks belonging to Public 
sector undertakings are getting Rs. two 
thousand and Rs. five thousand 
respectively as wages. This makes the 
peon working in the Public sector feel 
that he earns more. Why other peons 
rendering the same kind of duty are 
being paid less than him. All the workers 
must get uniform salary irrespective of 
their place of posting. It should not 
matter whether they are working in Public 
sector undertakings or bank or any other 
government offices. There must be some 
uniform criteria for Wage Policy. It is 
often heard that pay scales in Public 
Undertakings have been raised, but there 
seems to be no progress in the work 
being done by them. Wage and work- 
efticiency should be linked together. You 
had a talk with the leaders of Trade 
Unions a few days back. You should ask 
these Union leaders to show the 
improvement in their work first. Their pay 
scale, must not be increased unless 
there is improvement in their per- 
formance. You must take some 
measures to offllet the loss of production 
caused by strike. I want to cite an 
example. There was a teacher in my 
school who was a drunkard and nasty 
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person. It was not possible either for the 
management or the govt to throw him 
out. It is a pity that one cannot throw out 
an employee wtto does not work, 
indulges in creating disorder and 
indulges in corruption and other 
malpractices. You should change the 
rules and laws. If an employee shirks his 
work, betrays his country and whiles 
away three hours for his lunch instead of 
one hour, he or she should be brought to 
the book. This could be no longer 
tolerated. The persons who work hard 
should be p m t e d .  What I want to 
submit is that there should be some 
linkage the work. If salary of workers 
in a company or underlalung is to be 
increased, their work should be assessed 
first. Countries like U.S.A., Germany and 
Japan have made good progress, 
because the people of these countries 
showed keen -interest in their work and 
increased the production in , their 
countries. If one does not work sincerely 
in those countries, he is thrown out of his 
job. Therefore, rules and laws should be 
charged and an element of termination 
of services should be brought in if one 
does rwt work properly. 

You have spoken of the industry as 
also grant to the industries. Have you 
ever thought about other industries? Is 
these enough energy to reform coal, 
steel and energy industries? Hardly any 
electnccty board is efficient enough which 
might not be running in loss. All electric 
boards are white elephants. Why is it so? 
You must discard OM electncrty po le .  
Thermal, Hydel, tidal, gas-based or solar 
or atomic power is being generated. You 
are using hydel and thermal process 
only. Now we should turn to tidal power 
atso. We have Cambay in Gujarat. This 
has a good potential for generation of 
tidal pawer. Why have you abandoned 
the process of sdar energy? India has a 
hot dimate and solar energy could be 
easily m a t e d  in India. 11 would be 
vecy beneficial for our country. The worst 
thing is about the use of natural gas. The 
ONGC is the tughest profit earning 
untk takq,  but there is widespread 
comrption also. Every import and its 
i- offiaw are in the grip of 
rampant comrption. You must go through 

the article written by Mr. Roy Chaudhary 
and published in 'Industrial Weekly' in 
July. He has written in his article that we 
have so much deposits of oil, petrol and 
gas that we can even export them. You 
must undertake Geological Survey to 
locate the oil deposits. You hand over 
the exploration work to private agencies. 
Exploration work should be carried out by 
bo%the Government and the private 
entrepreneurs. You should invite global 
tenders and do it publicly. You should 
auction certain areas to private parties to 
locate oil reserves. Offer should be open 
to people from any part of the world. If 
you do so, you could export oil and gas 
within a year. ONGC is working against 
the interest of this country. Its corrupt 
officers are misleading the Government 
so that exploration work is not 
undertaken on an extensive scale. Why 
is gas being flared out? Have you ever 
shown any concern for such an 
unnecessary wastage of gas? In 1974 an 
experiment was made to run the car by 
using gas as fuel. It is long since that 
experiment was undertaken. Why do't 
you run the car by using gas as fuel? 
Your government officers have either one 
Ambassador car or two Ambassador cars 
or three cars. You should discard the 
Ambassador car. You should provide 
Mawti car, Fiat car or diesel car to the 
officers. 

It is the government which consumes 
maximum quantity of petrol. Why do you 
use outdated Ambassador cars? Why do 
you not use Maruti in Delhi? Do the 
officers travel in Ambassador car when 
they use their own car? Do you travel in 
Ambassador car in Delhi? When gas is 
being flared out, why should it not be 
used in the car in place of petrol, which 
could be done successfully. You must 
introduce some mechanism in the car so 
that gas to be used for a month could be 
filled in the fuel tank of the car. But you 
do not care at all. A men should be able 
to first fill up his car with gas and take 
the car wherever he likes. Actually, this 
does not strike your mind. The people of 
Bombay as also those of Surat, 
Ahmedabad and entire Gujarat are 
asking for gas. Why do you not supply 
them gas? 1 am ready to provide gas to 



253 Demands for Grants SRAVANA 29. 1913 (SAKA) Demands for Grants 254 
(General) 199 7 -92 

the people of Ahmedabad through my 
corporation and at my own expenses. 
The people of Surat and Bombay are 
ready to transport the gas from the place 
where it is being flared out. Machinery is 
very much ready to this effect. Why don't 
you accord your sanction for it? Why is 
there so much of delay in its 
implementation and who is responsible 
for its non-implementation though nothing 
is technical in it. Neither you nor ONGC 
fail to understand this simple fact 
concerning Ambassador car that it 
consumes a lot of petrol. You should 
discard Ambassador car which consumes 
large quantity of petrol. 

I am not opposed to the Ambassador 
car, but it consumes much petrol. Had it 
been driven without petrol, then I would 
have supported the idea of Double 
Decker Ambassador car, but ~ ts  
consumption of petrol is the highest. It 
should be converted Into a diesel car and 
it should be sold to one and all. 1 do not 
understand as to why such a simple 
thing cannot be executed'? 

After that comes coal. Coal and 
Railway are related to each other. Our 
entire state of Gujarat IS pleading for 
generation of electricity by using gas as 
fuel, but our gas is being flared out. 
Central Government should grant its 
permission for setting up of gas based 
power plants. Government should 
decentralise its power. Gas may be used 
at the place where it is exploited. 
Refinenes should also be set up there. 

H.B.J. Gas pipeline has been erected 
by the Central Government. It has 
invested Rs. 2200 crores in it. but what is 
its condition? Not even half of it is in use 
at present. Where did you get Rs. 2200 
crores from, where from have you 
imported pipe and why was this pipe line 
installed and why do you carry the gas to 
far off places? Why should the gas not 
be used at the place where it is found? I 
am of the view that a project based on 
natural resources should be set up at 
that particular place where these, natural 
resources are available. The Govemment 
of lndia should itself convert gas into 
energy. The Central Govemment should 
not give it to the State Governments. If 
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the gas is tapped, the Central 
Government should convert it into 
energy. Energy is required for running 
the lndustries and when energy is 
available to them, the cost of production 
will be reduced as the production will 
increase, but you are flaring out the gas. 
Similarly. coal is found in Bihar. It could 
be transported two thousand kilometers 
away and the railway is the mode of 
transport fo_r it. I would like to ask the 
hon. Minister through you as to what is 
the rate of rake at present? When 
lndustrialisls come and ask for coal, they 
are told that coal is not available and the 
persons who supply coal, tell them that 
coal is available and they may transport 
it. Rakes are required for transportation 
of coal, but the Railway is not providing 
the rakes. The persons who want rakes 
are asked to pay Rs. one lakh as illegal 
gratification, only then rakes are allotted 
to them. In the Rail Bhawan, officials ask 
the persons who want rakes, to pay Rs. 
One lakh per rake. Industries cannot be 
run without coal. The rake for coal is 
sanctioned only when Rs. one lakh is 
paid to the concerned officials and the 
Government makes the claim that it is 
promoting the industries. I would like to 
submit that you should kindly have a 
check where it is needed. There should 
be a proper system for allotment of 
rakes. A list should be prepared and 
rakes should be sanctioned according to 
priority of an applicant in the list. The 
demand for rakes should be obtained in 
advance and the rakes should be 
sanctioned, according to the demand. 
Why don't you evolve a system. You are 
working according to the system evolved 
by the Britishers who considered us as 
slaves. Your Bureaucracy and your 
mentality is also treating a common man 
of lndia as a slave. You will never come 
out of that circle and you will not apply 
your brain. After becoming a Minister, if 
there is any problem at your home, you 
will not be able to work. If there is any 
problem in your party, you will not be 
able to concentration your work. Hence, 
kindly ask the Ministers to do the work. 
You should hold Discussions with 
bureaucrats so that the common man is 
benefited. 
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mentioned that the big farmers should 
not be provided with any kind of subsidy. 
Now where are the by farmers in the 
country? At least, in Gujrat there is no 
such farmer. The W e  subsdy, and not 
10 per cent but 40 per cent or whatever 
it is shwM be restored for the time 
beq.  This sum of subsidy can be 
realised in the form of huge arrears of 
taxes outstanding against industrialists 
and film stars. If these taxes are 
collected, the deficit by way of subsidy 
incurred in a year will be compensated 
Taxes should be r e a l i  and sub- on 
fertilizers be restored. 

Sickness in industrial units, be it a b ~ ,  
medium or small, should be cured at the 
initial stage. When the sickness assumes 
cancerous shape, its cure is next to 
impossible. 

Today almost all the units have been 
rendered sick but, it is to be seen 
whether they are really sick. Industry is 
prpvided help only when the industrialist 
salutes to the person concerned and 
connives with him. It is for this reason 
that the Govemment should take a 
decision regarding a particular 
percentage of sickness in all the sick 
industries and then provide aid to such 
sick units liberally. But when the sickness 
is not removed by aid then what is the 
use of providing such aid. If any industry 
is too sick to be revived, then there is no 
use of such aid. I would like to know 
from Prof. Kurien whether he has ever 
heard of an industrialist, whose industry 
is sick, falling ill or running fever even or 
suffering from any ailment. He performs 
a host of works in the name of his wife 
but death comes only to the labourers 
and never to the industrialists. The 
disease should be cured properly. There 
is no need of concession for such 
sickness. 
[Engl~shJ 

The ' industrialist is directly responsible 
for it. 
[Translation] 

Be the industrialist small or big but the 
~JQ is more responsible. So, there is a 
W of a network of tiny and small 
scale, collage based and village based or 
agro-based industries thrwghwt the 

country. Assistance shouid be pmvded 
to such industries so that people may get. 
employment, unemployment may be 
allevialed and eradimfed. The sickness 
of the big industries should be examined 
properly whether they are really sick oc 
there is some milivance. There is 
another alternative. Unless the 
Govemment money is realised fully, their 
entire property should be kept in 
Government custody. If the worker has 
no right to enjoy lie, the owner cannot 
have the same right. A list of such 
industrialists should be made who 
declare their units as sick - deliberately 
and they must be told that cannot do so 
any longer. 

We had high expectations from the 
Governments. But the policy of the 
Government has belied those 
expectations and created a sense of 
negligence in the country. Dr. Man 
Mohan Singh has certainy joined the 
cabinet but we do not foresee any good 
result. There is a limit of high 
expectations too. In the first instance the 
country was given an assurance that the 
prices would be controlled within 100 
days. Then economists gave a new 
theory, whether one is agreed to it or not. 
But as I have already said, the 
Government is not going to succeed. The 
prices are not going to be controlled 
even after 300 days. The industrial 
policy, as I have already said, is nothing 
but a rosy .picture. This Situation is not 
likely to persist. People have certainly 
had high expectations. But as per the 
"Principal of Rational Expecmons" 
people think that'it is not their job but it is 
the job of Govemment to think or do 
something on these lines. When people 
begin to show such discriminatiorf in their 
attitude, there would be a dash of 
interests of consumers and investors. 
The Principa! of Rational Expectations is 
more applicable to India. A new change 
has been brought about after 40 years, 
and people have kmma hopeful that 
something fniiul would come out, but if 
it does not prove f ru i i l  then the 
Government wwM have b lose 
battle m d  the cwntry would be ruined. A 
survey should be conducted ensure 
that the Principal of Rational 
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Eqmd&om may not hamper . the 
progress.Andthentheeconomyofthe 
o#mtry should be led to the rigM path. 
lnsteaddfdkvvkrgthepathshormby 
N b h r u . t h e ~ s h o w n b y M a h e $ n e  
(3endhi shou# be fdbwed. He laid 
emphasis on decentralization, era- 
dcad#1 of paverty, eradication of 
u n e m p k y m e n t , ~ i n d u s t r y * .  
We shall support the mcrve that ensures 
people's wetfare. OLhemise p r b H h  
mwridcontinue.nthepricescontin~et~ 
fiw in dwble di@, i.e., 15-17 per cent, 
the amdilkm of the cmfmcm man would 
wasen. You can conb.ol the prices of 
theoammodib'eswhichareunderyaur 
ambd and provide relief to the people. 
The same thing I haw, said about gas. 
Keepnsinviewmysuggestionsthey - people and get the 
-, which they think proper, 
executed so thet common man could 
get relief. 

Mr. Deputy Speaker, Sir, with these 
mwdsIcondudewhilethankingyou. 
[English] 

SHRl MOHAN VlSHNU RAWLE 
(BBmbgyswth Centrel) : I beg to 
mow: 

"Thnl the demand under the head 
department ot Industrial 
oevebpmerr tbe -by  mi. 100." 

jNeed.to - w 
~ i n t h e k d u s t n a # y  
bgdmarddisbidofKonkan 
in Maherastdra.1 (14) 

'7hal the demand under the head 
department d 1- 
o e v e k p n e n t b e - b y  
Rs* 100" 

w t o - . r a ~ e s e t b i n g  
.-. up d po#uting ndustnes in 

eombay-I (16) 
"Thatthedemendunderthehead 
deQevbnwrt of Indlmial 
Dsuebpmcwdbe-by  
Rs. 100." 

w d  00 take sbingent 
aclior, Beainst 
meneOementof- 
brmtcheddngpollutionin 
Bambey,ThenaandPunein 
-1 (17) 

(General) 799 7 -92 

"That the demand under the head 
-t of Industrial 
Development be redOced by 
Rs. loo." 

[Need to encourage setting 
up on non-polluting 
industries in Maharashtra.] 
(1 8) 

SHRl K. P. REDDAIAH YADAV 
(Machhlipatnam): I beg to move: 

"That the demand under the head 
deparbnent of Heavy Industry be 
reduced by Rs. 100." 

[Need to sandion a heavy 
industry at Machhlipatnam.] 
(27) 

"That the demand under the head 
department of public Enterprises 
be reduced b y  Rs. 100." 

[Need to retire compulsorily 
the inefficient officers in the 
public sector undertakings.] 
(28) 

"That the demand under the head 
deparbnent of PuMi Enterprises 
be reduced by Rs. 100." 

[Need to enquire into the 
acquisition of assets by hqh 
officials parbcularly C.M.0.s 
of puMi sector undertakings 
and disproportionate to thetr 
kKmn earnings.] (23) 

"That the demand under the head 
depaRment of PuMi Enterprises 
be reduced by Rs. 100." 

"Thatthedemandunderthehead 
department of Public EnterpMea 
be reduoed by Rs. loo." 

[W to have a oonstent 
vigil on the wolicing of 
Managing Diredors d pubic - -.I (31) 
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"That the demand under the head 
department of Small Scale 
lndustries and Agro L Rural 
lndustries be reduced by Rs. 
100." 

[Need to develop agro and 
cottage industries in Krishna 
district.] (32) 

SHRl BHAGWAN SHANKAR RAWAT 
(Agra): ,I beg to move: 

"That the demand under the head 
department of Heavy lndustry be 
reduced by Rs. 100." 

[Need for setting up heavy 
industries in public and 
private sectors in Agra.] (45) 

"That the demand under the head 
department of Small Scale 
lndustries and Agro & Rural 
lndustries be reduced by Rs. 
100." 

[Need for providing financial 
assistance to educated 
unemployed youth of Agra, 
particularly of lower income 
group to set up their own 
industries.] (52) 

"That the demand under the head 
department of Small Scale 
lndustries and Agro 8 Rural 
Industries be reduced by Rs. 
100." 

[Need f ~ r  setting up 
industries unit in small scale 
and cottage industries and 
encouraging them through 
District lndustries Centre at 
Wa.1 (53) 

SHRl ANlL BASU (Ararnbagh): I beg 
to move: 

"That the demand under the head 
department of Industrial 
Development be reduced to 
Re. 1." 

[Failure to revive the 91% 
industries in the 
country. ] (57) 

"That the depand under the head 
department d Industrial 
Development be reduced to- 
Re. 1." 

[Allomng cdleboration with 

foreign comparues having 51 
per cent or more equity.](58) 

"That the demand under the head - of lnduskial 
Development be reduced to 
Re. 1." 

[Failure to review the p d q  
of multi-nationals in a tng 
way in India.] (59) 

"That the demand under the head 
department of Heavy Industry be 
reduced to Re. 1 ." 

[Failure to maintain the 
commanding role of public 
sector in our economy.] (61) 

SHRl SUDHIR GlRl (Contai): I beg to 
move : 

"That the demand under the head 
depaftment of Industrial 
Development be reduced to 
Re. 1." 

[Failure to strengthen the 
Public Sector.] (70) 

"That the demand under the head 
department of Industrial 
Development be reduced to Re.1." 

[Policy of more than lifty per 
cent foreign equity 
participation in India] (71) 

"That the demand under the head 
depamnt of Industrial 
Development be reduced by 
Rs. 100." 

"That the demand under the head 
department of Industrial 
Development be reduced by 
Rs. 100." 

[Need to enhance the 
internal marlcet for the 
consumption of industrial 
goods.] (73) 

SHRl BANDARU DAlTATRYA 
(Secunderabad): I beg to move: 

"That the demand under the head 
department of Industriel 
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(kvekpment be reduced to Re. 1." 
' [Failure to review the p d i  

of allowing 51 per cent and 
more equity to foreign capital 
in companies in Indii] (86) 

"That the demand under the head 
deparbnentof~vylndustrybe 
reduced by Rs. 100." 

[Need to sandon 293 
industrialprojectstobeset 
up in Andhra Predesh.1 (87) 

"That the demand under the head 
deperbnent of Public Enterprises 
be reduced by Rs. 100." 

(Need* to w e  proper 
incentnm to the efficient 
mRnagmandworkersof 
public sector undertakings.] 
(88) 

[Translation] 
SHRl CHANDULAL CHANDRAKAR 

(Dug): Mr. Deputy Speaker, Sir, the new 
industrial policy . . . . . . .  eeonomyof the 
aountry...... 

SHRl DllEEPBHAl SlNGHANl 
(kneli): Mr. Deputy Speaker, Sir, I rise 
on a  point of order. There is no quom 
in the House. 
[English] 

MR. D p m  SPEAKER: The bell is 
b s i n g w  

NOW fhere is quonrm. ~ t ~ e  h ~ n .  
Member, Shri Chendrakar may continue. 

Mr. Deputy Speaker, Sir, I want to say 
t h a t t h e s e ~ a r e n o t a w a r e o f t h e  
fact that I was a  few steps away at 'the 
time when Mahatma Gandhiji was 
assassinated. I was behind him because 
I used to qml the lechrres delivered by 
him in those days and got them 
bnxhs t  by All India Radio. That is why 
I was behind him. The asmma&m u .  was 
committed in front of me. Friends, you 
should understand the psyche a  bit. 

The second thing is that Shri Vaghela 
hRssaidthetthecountryhasbecome 
bankrupt by following Neh~ji's policy. 
Friends, remember, what would have 
been the fate of the country i f  the policy 
formulated by Nehnrji in 1956 in respect 
of industries had not amtabd mixed 
economywhichindudedboththe~ 
and public sectors. .What has been the 
fate of East Europe, what happmd in 
America, these are Some examples. This 
istheonlycountrywhichpavedtheway 
for the worM that mixed eamcmy can 
enable the country to achieve progress. It 
was inevitaMe to put some industrim 
under public sector since there are some 
basic industries too. Some WWrbs 
cannd be handed over to big 
industneksts . . . Some indrrstries were to be 
giventotheprivaresector.Itisnottnre 
that there are a  few industries in the 
piivate sector. A large number of 
industries, big industries, big him 
are in the hands of private industrialists. 
But only a few industries were put under 
prblicmctor.Asweknow,theyhaveto 
~ t h e p u M i c ~ w h a t e v e r b e U m  
industrial policy. Their party had moved a  
molutkm in Jaipur to dose all the 
ilqwrtries in public mctlx. That is why 
m y f o m w r ~ h a s s a i d t h a t a l l  
publksectorhrdwrtnepd'louldbecksed 
end auctkned within a  month. Friends, 
W e a r e n o t O o i n g t o a u c t i o n t t m O  
indusbks.Wewantthathe-in 
prbYc sector should be improved. We 
h a w s t a t e d c a ~ t h a t m , w o u l d  
&npmwandrefawtlmpublicsedor 
mdus!rb and kKXbB#) thdr prodYcb;on. 
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15.02 hn. 
[SHRI SHARAD DlGHE in the Chair] 
Attention is not being paid to increase 

the production in the country and bring 
about improvement. It will be improved 
only when steps are taken to do that. 
The country has progressed a lot in 40 
years. Secondly, we have to' make 
endeavours to step up our exports. We 
want to induct new industrialists. The 
iryjustrial poky has a special feature. 
They are not farsighted and hence they 
are unable to underStand it. Today 
unemployment among youths is 
increasing . . . . . . . (Interruptions) The 
u v  is increasing alarmingly. 
To contain it, the Government has 
emphasssed to introduce tiny indsutries in 
which an amount of rupees two, three or 
four lakh may be invested. New 
entreprecleurs come fonnrard. The sons of 
farmers and labourers are neither trained 
nor do they know the management. That 
is why tiny industries have been set up. It 
has beem done keeping in view the 
inmaskg unemployment in the country. 
My fom%spBaker has said that we have 
Nlboduced basic concept in the industrial 
policy. This type of criticism is not a new 
thing. But it is the same policy of 
Indwt~W Resolutioo Policy of 1956. 
Changes have been made from time to 
lime as per requirement. And this time 
ab, positive change has been made as 
per the requirement of the country. He 
has said tha! in our country the foreign 
~ p o s i t i o n w a s j u s t w e r r u p e e s  
8ix thoclsand aore up to 1989 and it 
Went Up to 1500 aore by 1991. 
He ha6 a k  said that during non- 
~ O o v e m m e n t p e r i o d o f o r m a n d  
a half years the amount 01 rupee8 6000 
a o m ~ # l a e a s e d t o r u ~ 1 5 0 0  
~ . s n C e t h e r e w a s n , l n o n e y t o  
inlport goode for 15 deys. an - 
and revoluhionary dwqp has been made 
in t)w indusbiel p o ( i  ....... (Interruptions) 
For the fimt tlnm our Government has 
d k n n d f o m i g n ~ t o i n v e s t 5 1  

. per cat capital. It does nat man that 
the country is to rwtgagd. It has not 
beon done under prec#urre from I.M.F.. 
World Bank or any other lobby. In order 
to allow the Row of foreign exchange into 
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the country. 51 per cent foreign 
investment has been allowed. Till 1989, 
when Congress was in power foreign 
exchange worth about 389 crores of 
rupees was earned every year but now- 
a-days it has been reduced to rupees 
122-2!3 crore. Foreign companies have 
restricted investment. That is why 51 per 
cent investment has been allowed just to 
encourage them. By granting them the 
right to just 51 per cent share would not 
attract sufficient foreign capital. We face 
difficulty while enacting rules for it and 
implementing them. I mean to say if 
Govemment servants make delay or 
show reluctance in the allotment of land, 
supply of electricity and water or in 
providing facilities like customs, etc. to a 
foreign company, that company will either 
not set up its industry or invest less 
capital. Only by doing it 51 per cent will 
not serve the purpose. We have to gear 
up the whole machinery. For example, in 
Indonesia equtty share is less than 51 
per cent. Equity shares for investing 
foreign capital are much less there. But 
last year it got the capital worth 7.7 
billion U.S. dollars. Similarly, Malaysia 
and Thailand also got foreign capital of 
the order of 5-6 billion dollars. Whenever 
any foreign industrialist makes his 
investment, he expects facilities like land, 
electricity, infrastructure within a week. In 
some countries some big industrialists 
come to set up industries. They are 
screened on television to show that this 
industrialist has been provided all 
facilities within two-three days. We have 
to create such an atmosphere in our 
country. 

Therefore, firstly we have to think that 
whatever foreign capital is flowed into our 
country is utilized properly. The 
Government has stated that foreign 
invebtrnent in such and such industries 
wtll be allowed and the licence system 
prevailing earlier has been de-licenced. It 
ha8 been done to encourage more and 
more industries in the country so that 
production is increased and more people 
could get Jobs. 

Tourism Deparbnent may be 
ecrcouraged because the number of 
forecgn twnsts IS much less in our 



(General) 199 1-92 
267 Demands for Grants AUGUST 20, 1991 Demands for Grants 268 

(General) 199 1-92 

country. I don't want to compare it. I just 
want to inform you that the population of 
Singapore is 26 lakh. It is a small 
country. But about 47 lakh tourists visit it 
every year-+ number of tourists is 
almost double of the population. 
Whereas only 15-17 lakh tourists visit 
lndia during the whole year. Merely 
enacting a law will not serve the 
purpose. An atmosphere has to be 
created for it. It is very necessary. 

AN HON. MEMBER: You have spoiled 
the atmosphere. 

SHRl CHANDULAL CHANDRAKAR: 
You- have vitiated the atmosphere in 
1977 and 1989. Our system is fraught 
with number of problems. But three or 
four problems are assuming alarming 
proportions. The first increasing 
population; second, growing 
unemployment; third, shortage of foregn 
exchange; and fourth, less production in 
agriculture and industrial sectors. The 
new industrial policy has been 
formulated to improve all these four 
t h i i .  

Our population will cross 100 crore 
mark by the year 2000. Eighty per cent 
youths of the country live in villages. 
Therefore, we should change their 
anilude. We should encourage tfiem to 
invoke themselves in indusbks. For that 
purpose, it is necessary that we should 
provide them facilities of training, 
business management training. 
Allocation for the purpose has not been 
made in the budget of the Ministry of 
Human Resource Development. It is- a 
kg lapse. We have to pay attention to it. 
Under the cimmstances, it is necessary 
to safeguard the interests of labourers. I 
meah to say that trained people would 
be required when high-technique 
industries are sel up. To provide 
tr-, institutions like I.T.ls should be 
set up in every city, town and village of 
the country. It will help in establishing 
mdusttb in sWJ villages and with the 
madl labourers wouM get. employment. 

m true that lhem is a scarcity of 
m~ and foreign exchange with the 
aMMwnent. For that purpose, w r  
Govmmmt. our party has tried to bring 
down the pricesof 10-12 items. There 

is no doubt that there has been an 
alarming rise in prices. 

Mr. Chairman, Sir, we need nearly 
rupees six thousand crore of foreign - 
exchange to import chemical fertilisers. 
Thus, keeping it in view, the rates of 
chemical fertilizers have been increased. 
There is no doubt that farmers have 
suffered a lot. The production would also 
be comparatively less. That is why our 
Government should reconsider it. We 
should reduce the subsidy from 30% to 
20%. If there is a problem with farmers, 
it should be removed. 

Mr. Chairman, Sir, as you know, 
maximum subsidy is given to the 
farmers in American and European 
countries. There is an economic 
committee constituted in Europe. It 
grants much economic ard The U.S. 
Government also prdvides much 
economic aid to its farmers. Keeping in 
view this little burden on the farmers of 
the country, we should alleviate it. In 
this connection. I would like to highlight 
one aspect. On the one hand, we are 
worried about the production of chemical 
fertilisers but on the other hand, we 
don't pay attention to the production of 
Gobar Gas which may save enough 
chemical fertilizers. I don't want to go 
into more figures. But if we instal 15 
Gobar Gas plants on an average in 
every village of 5 lakh and 76 thousand 
villages, we can definitely save rupees 
six thousand awe of foregn 
exchage . . . 

AN HON. MEMBER: Has the 
production of chemical fertil irs begun 
in our country or a factory is to be set 
up? 

SHRI CHANDULAL CHANDRAKAR: I 
thank you. Chemi i  fertilisers are beign 
produced in industries. To cover up the 
shortage of chemual fertilisers the 
Government should encburage Gobar 
Gas plants. It will definitely be able to 
reduce the foreign exchange spending. 
Friends, India has invented Gobar Gas 
and it has been introduced in China ... 

SHRI PlUS TIRKEY (Alipurduem): 
What do you mean by friends? You 
please a d d m  the. Cheirman. 

SHRI CHANDUIAL CHANDRAKAR: I 
stand corrected. Mr. Chairman, Sir, 
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China has now set up so many Gobar 
Gas plants. Chemical fertilisers are not 
required there. 

As you know, how many people are 
unemployfl in our country particularly in 
Madhya Pradesh. In addition to that 
some areas of Orissa and Andhra 
Pradesh and Chhatisgarh and Vidarbh of 
Madhya Pradesh are very poor areas. 
Therefore, in order to provide training of 
business management to new 
entrepreneurs, training centres should be 
set up at Durg City. 

Secondly, there is a good sale of 
leather and foot-wear in Bhilai area which 
is a bq industrial area. These items are 
brought there from other places. So, if a 
leather and foot-wear ~ndustry is set up in 
Bhilai, the jobs to many people may be 
provided as well as foot-wears may be 
made available to the people at cheap 
rates. Likewise. in the Patan area of 
Durg district, soap and detergent industry 
may be set up. In Dhamdha area the 
bronze and brass industry can be set up. 
Some of the industries are at the verge 
of closure there. They may be made 
viable by giving them incentives. In Saja 
area the industry of Hosiery and 
readymade garments can be set up. 
Similarly, in Bemetra area plastic and 
processing industries may be set up. 
Handicrafts . and honey industries in 
Navagarh and food processing industry 
in Khertha area can be set up. 

Mr. Chairman, Sir, in Borai area of 
Durg a growth-centre was set-up four 
years ago but it still lacks in required 
infra6tructure. Some new industries have 
started functioning but the essential 
facilities like water, power, roads, 
telephones etc. are not available there. 
For this reason, many persons willing to 
establish their industries there are 
making a deliberate delay on their part. 
Along with this, it should be kept in mind 
that the local people in more and more 
number can be absorbed in these 

+. proposed industries. Out-siders are 
certainly required for the technical pbs 
but for the ordinaty kind of jobs number 
of local persons are available there. 

Hence they may be given chance first. 
Mr. Chairman, Sir, our Govemment has 
decided to do away with the industrial 
licence system under new industrial 
policy which will undoubtedly benefit the 
country. Just before me, one of our friend 
has repeatedly said that the country did 
not make any progress during the 40 
years reign of Nehru family. I would like 
to request them to quest *in himself to 
see what progress our country has made 
during the last 40 years. More than 4 
lakhs villages out of 5 lakh 75 thousands 
in the country have been electrified. So, 
this is not correct to say that we did not 
make any progress in the industrial 
sector. How much progress we have 
made in the last 40 years can be easily 
ascertained by comparing our country , 

with those 97 countries which got 
independence after us. No other such 
country has made as much progress in 
the fields of industry and farming as we 
made. This is the result of our policy that 
we do not import food grains even if 
there is famine in our country. Had there 
not been a non-Congress Govemment in 
1977, the country's progress in industrial. 
science, and especially in agricultural 
sector would have gained a raptd 
momentum. But they impeded its 
development rate as they hampered the 
team-spiri: of our scientists by deputing 
them here and there in reckless manner. 
As a result of this our country's scientific 
progress came to a halt. This situation 
improved a bit when our party came to - 
power again. Many of our friends have 
blamed that our Government did not do 
anything to make this country a self- 
reliant. But I think that there is no glaring 
example in the world about the effort$ we 
made in every field during lndira 
Gandhi's regime to make the country 
self-reliant. She and later on Shri Rajiv 
Gandhi also, did their best to make this 
country self-reliant. Along with making 
the country a self reliant they also 
maintained the unity of the country. And 
it is the result of their efforts that we are 
self-reliant. Without saying much, I wwld 
like to say that w r  industrial p o l q  is 
praise-worthy and it suits the needs of 
our country. Wm these words I thank 
you- 
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[English] 
SHRl AJOY MUKHOPADHYAY 

(Krishnagar): With grave concern I rise to 
speak on the Demands for Grants 
relating to the Ministry of Industry, which 
are based on the new lndustrial Policy 
Resolution announced on the floor of this 
House on 24 July last. 

The first Prime Minister of independent 
India, late Pandit Jawaharlal Nehnr, 
declared that the objective of the State 
would be to ensure social and economic 
justice by establishing a socialistic 
pattern of society. The 1956 lndustrial 
Poky Resolution they said, was 
formulated in achieving that objective. 
That lndustrial Policy Resolution was 
endorsed by Parliament in December, 
1954. In fact, that was the message of 
the freedom movement of this country 
itself. But we had no illusion. We did 
never think that the policy which gave 
public sector a strategic role in our 
economy, could transform the class- 
based society into an egalitarian one 
where social and economic justice might 
be ensured. But still stress on the public 
sector occupying commanding heights of 
our economy was a welcome step and 
we did support that policy because that 
would create the base of industrialisation 
and would help achieving self-reliance to 
a considerable extent. At the same time, 
we have been saying and agitating for 
the last four decades against the anti- 
people economic policies of the 
Congress Govemment designed to serve 
the interests of the monopolists and the 
feudal landlords. The policy based on 
this narrow class outlook has resulted in 
huge accumulation of wealth and also 
disparity of income to an alarming 
proportion. The unprecedented crisis that 
the country is facing today is an 
unevitable outcome of that class policy. 
Inevitable because capitalism was sought 
to be build up on the ramnants of 
Walisrn. Now in the name of tackling 
the deeprooted crisis, which is the 
aeation of this Govemment, they are 
trying to reverse everything. 

The lndustrial Policy Resolution bears 
testimony a total reversal of the earlier 
policy of self-reliance by denigrating the 
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strategic role of the public sector, 
privatising almost all industries, 
abolishing industrial licensing in most of 
the industries and indiscriminately invitiry 
the foreign capital with their technology. 
This is a total reversal of the ewlier 
poky. Is it continuity with change or 
change for the worse? In the mirroc of 
your new-found philosophy, we find 
BJP's face. 

It is a matter of shame that after forty- 
four years of Independence, the 
imperialists agencies have been given a 
free hand in the affairs of our economy. 
There is not an iota of truth in your 
assertion that you have not s u b m i i  to 
the dictates of the IMF and the World 
Bank. In fact, the new lndustrial Policy 
Resolution, along with your trade policy 
and fiscal policies, is a product of an 
unholy nexus between the swalled 
lndian nationalists and the international 
reactionaries who are out to satisfy their 
hunger of neocolonialism in the name of 
building 'new world order'. 

You should have at least that much of 
courage and honesty to call a spade a 
spade. Hence, before announcing the 
new lndustrial Policy Resolution, you 
should have come with a Bill scrapping 
the Preamble and Directive Principles of 
the  lndian Constitution. But you do not 
have that guts. I am, therefore, 
constrained to say that your lndustrial 
Policy Resolution is nothing but a 
document of deception under the cover 
of high-sounding promises and pious 
contentions. 

According to the Resolution, the 
industrial licensing is being abolished in 
almost all the industries because, I 
quote: 

"The lndian economy will benefit 
by becoming more competitive, 
more efficient and modem and will 
have its r~ghtful place in the world 
of industrial progress." 

The Resolut~on further states that: 
"The entrepreneurs will &ke 
investment decisions on the basis - 
of thew commercial judgement." 

How funny! It is not understandable 
how the capitalists whose sole aim is 
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profit and more prom can dedde the 
national priorities. Even in advanced 

b*3capttalist countries like Japan and 
Germany, there is sorne sort of 
intervention. So as to suggest to the 
capitalists the priorities and viabilities of 
industries they want to set up in these 
countries. 

Total absence of any such 
M a n i s m  at the Government level in 
our country will inevitably lead to a 
wholesale anarchy. Moreover, this will 
increase the regional imbalances and 
there by provide. further handle to the 
secessionist and other divisive forces. 
But still the new Industrial Pdicy 
Resolution assures us that over-riding 
nalional interests will not be 
jeopardised. 

Sir, FERA regulations have been 
given a go-by. Foreign equrty 
participation has been raised to 51 per 
cent in 34 high prionty industries 
meaning thereby that those foreign 
investors, particularly the multi-nationals, 

, with their advanced technologies will be 
the virtual owners of those concerned 
industries. The unrestricted freedom of 
the multi-nationals will inevitably throw 
massive challenge to the development 
of the Indian industries making them 
subserviant to the imperial capital and 
the Indian people will be subjected to 
be the helpless victim of neo-colonial 
explanation. Can you deny? 

There are no two opinions that import 
of technology in vital sectors in which 
modemisation is essential, must be 
given priority, Nobody disagrees. 

But with the unrestricted inflow of 
foreign technobgy without giving any 
priority, as contemplated in the P o l i  
Resolution will obviously push the 
indigenous technologies into an uneven 
and unhealthy competittw and by that 
the initiative in the development of 
acienca and tech- in this country 
mill be curbed. 11 should also be 
remembered that foreign investors do 
not bring the most modem technology 
'in the third world countries. They do 
not. They usually suppty screp and 
obsolete technokgles to the third world 
crxlntrk. India shoukl not be elkwed 
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b be a dumping ground of those map 
technologies. 

It would not be out of place to 
mention that the fruits of the 
techndoglcal revolution cannot be used 
indiscriminately irrespective of the sodal 
and economic conditions. A partiarlar 
technology which is suitable and helpful 
to a particular country may be harmful 
to another country in another econorrdc 
and social order. Do not forget this. 

SHRl VllAS MUTTEMWAR (Chimur): 
Which are the areas for your 
technology? (Interruptions). 

SHRl NIRMAL KANTl CHATTEWEE 
(Dm Dm): Technology for 
manufacture of toys. Do you l i  
k t o y s  for the rich? (Interrupt~ons) You 
know that you have- imported 
technology in order to manufacture. toys 
that are purchased by one per cent of 
the population of the country. 
(Interrupt~ons). 

MR. CHAIRMAN: You ignore all the 
things. Address the Chair and continue. 

(Interruptions). 
MR. CHAIRMAN: lgnore all this 

running commentary and address the 
Chair. 

(Interruptionsl. 
SHRl AJOY MUKHOPADHYAY: Use 

of technology requires scientific 
judgement. Otherwise, the industrial 
development of the couhtry will be 
gradually dependent on the foreign 
technology which is dangerow. 

The new Industrial P o l i  Resolution 
is very much v o c i f ~ ~ n r ~  against the 
public sector and the domain of the 
puMi sectgr is sought to be resWed 
in eight categories of industry only. This 
reserved list of public sector does not 
even contain the two most vital 
industries like steel and enegy which 
have all along been considered as a 
core sector. Now, ctear indication has 
been given about cent per cent 
participation of f m g n  capital in these 
two core industries. lnfkw of 
multinational capital in steel, heevy 
engind?@, power equipment and in 
such other amas would spell the end of 
BHEL HEC, HMT etc. According to the 



C 275 Demands for Grants AUGUST 20. 1991 D e m d s  for Grants 276 
(-el) 199142 

. - 

(General) 7 99 1-92 

Resdution, "Thefe would be no bar of 
amas of SXdrrsMty to be opened up to 
the private sector adedively." So, it is 
crystal clear that total dismantling of the 
public sector is lly goal. -But why? In 
the Industrial Policy Resolution so many 
ills have bthn diagnosed, but the 
prescription for the IMF is vecy 
sknple4dll the patient don't make any 
serious attempt to cum the ills. The 
reason is obviow. It is the public sector 
which stends in the way as the .biggest 
hindrance to acquire sovereign power 
by the foreign rnultkWmk and the 
Indian monopolists in the industrial 
arena of our country. So, prhraiisation is 
the mandate. But may I ask who is 
responsible fw the so called ills that 
you have idenbified? Is it not the 
~ a n d u n s a e n t m c  . . 

@icy* 
ineiiident handling and bureaucratic 
interferenceandpmssufeofthecentral 
Qowment that are responsible f& the 
sr, called degeneration? (Interruptions). 
But, Sir, it, is a pity that instead of 
recWyins yourselves you have prefened 
lo liquidatethe public sector M. What 
r nice proposition. Not only sick 
hdustrial units of puMi sector, 
Government want to privatise even the 
profitmaking public sedor industries by 
the scheme of disinvestment. A 
cakulated and systemetic propaganda 
campaign has been going ' on to create 
adverse public o p h n  sgainst the 
prblic sedor as a whole. Can you deny 
Y I E w l t h e O l Y O C w h i c h i s m o s t  
paUr#epuMicssdorenterpriseisnot 
m s p a r e d , t h o u g h -  edier by the h. Prime Minister, very 
dear jndjCatjQlW there that 
denetionalisetiar d the naticmalii 
banks and other ffnandal irmtiWom is 
atso on the agenda $nterruptions) But 
pdmktbn is rot a pamcea. Then, 
~ i s ~ ~ t o t h e p u b l i  
mcmabne.ttisnobmintheprhrate 
SOCW; crven it is mare. MO-, can 
e n y b o d y d e n y t h a t t h e s o d l e d  
prosperitydthepdvato~isatthe 
- d p u # i c - N o b o d y ~ ~  
it. lnvesbnent in pmnto -, 
particularly in big and rmdim indurtrke 
h a ! s ~ b s e n ~ b y p # i c  
lklafw i n sq l l b .  

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): Sir, I would like to make one 
point very clear. We have not reshicted 
the public sector. We are not allowing 
the private sector to enter into eight 
areas, whereas the public sector can 
enter any field. (Interruptions) 

MR. CHAIRMAN: This is not a 
dialogue. He is making a speech and 
p e  Minister will reply. You may give 
your reaction when your turn comes. 

SHRl AJOY MUKHOPADHYAY: You 
have opened up the public sector to the 
private sector industries. That is there 
in your policy. (Interruptions). The 
private sector people have squandered 
thousands of crores of public money to 
enrich themselves. There are so many 
facts and figures. Those facts and 
figures are with me. But I do not want 
to 'quote them. 

Now, the Government have come oul 
with a proposal to change the MRTP 
Act also. 
[Translation] 

SHRl RAM SINGH (Haridwar): Mr. 
Chairman, Sir, I am on a point of order. 
The hon. Minister of Industry has said 
that the private sector will not be 
allowed to enter into the public sector 
as a matter of policy. 'But here I would 
like to read some lines of the brochure 
puMished by his department. There b 
contradiction between thii intenrention 
and the contents of the book p u M i  
by the Department of Industry. H a m  
he should clarify w h i i  is corred. 
(Interruptions) 

SHRl KAU(A DAS (Karol bcrgh): Mr. 
Chainan, Sir, the hon. Merirber wento 
to say that the hon. Minister is stating 
against their own policy. But you are 
not l i i n g  to him. (Interruptions) 
[English] 

MR. CHAIRMAN: There is no point of 
order. Pleese sit dorm. W there is 
i * he will reply in the 
' z 2 r 7 % e b n o p o m o f o r d n  
pleaso.Pka#rconthrue.Thereisno 
p o k r t d ~ . D o n o t ~ e n y t M n g  
fwther. ples#l go on. 
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(Interruptions) 
MR. CHAIRMAN: You please sit down. 

Kindly sit down. Please cohnue your 
w=h. 

SHRl KALKA DAS: I want to make a 
point. 

MR. CHAIRMAN: You can make your 
point in your speech later. We are not 
having a dialogue here but we are having 
a debate on this. Please continue. 

SHRl SRIKANTA JENA (Cuttadk): 
After this intervention by the hon. 
Minister, the hon. Minister must clarify 
the posibon. 

SHRl ANNA JOSH1 (Pune): You 
should not have allowed the hon. 
Minister to intervqe. 

SHRI AJOY MUKHOPADHYAY: ~ e t  
me read out the relevant portion of the 
@icy. 

MR. CHAIRMAN: The hon. Minister is 
capable of replying to the debate. 

SHRl P. J. KURIEN: I am clanfylng. 
You give me one minute. What I said is 
that in the new industrial policy, eight 
items have been resewed for public 
sector. They are exclusively for public 
.sctor. Private sector %ill not be allowed 
in those areas. You please read the 
p d i .  Eght items have been resewed 
exclusively for puMi sector arW there, 
private sector will not be allowed. That is 
what I said. 

Secondly, according to thii poky, 
puMi sector is at the same time free to 
enter any other field where private sector 
is operating. I repeat this. I have read the 
policy. You have not read the policy. 

SHRl M Y  MUKHOPADYAY: What 
you hpve said is not correct. 

SHRl P. J. KURIEN: What I have said 
isthereonrecord. 

SHRl AlOY MUKHOPADHYAY: Let 
me read out that portion from your policy 
fesouon. I quote: 

"fherewwldbenobarforareas 
of exckrsivity to be opened up to 
the private sector selectively." 

What does it mean? This has been 
stated in your policy msoMion. I rn 
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quoting your policy. It is not my 
statement. 

SHRl SOMNATH CHATTEIUEE 
(Bolpur): The main portion has na 
relevance. It 'only refers to Annexure. 

SHRl P. J. KURIEN: Read the 
Annexme. We have said it there. 

SHRl NlRMAL KANTl CHATTERJEE: 
Does it mean that the hcq. Minister is 
withdrawing all the other parts except the 
Annexure in the Industrial P o l i  
Resolution? No. The hon. Member has a 
right to quote from the P o l i  Resolution. 

SHRl AJOY MUKHOPADHYAY: 
quote: 

"There would be no bar for areas 
OfexCJusnritytobeopenedupto 
the private sector selectively." 

What does it mean? (Inter~ptions) 

SHRl SOMNATH CHATTEIUEE: Sir, 
we want one darificabion. The Minister 
must clarify before he speaks further. 
Since the announcement of the Policy till 
the commencement of thii discussion 
has the Government changed its ~ o k c y j  
We wwM like to know the position. Has 
the Government changed its Policy since 
then? (lnter~pbbns) 

SHRl SRIKANTA JENA: The Industrial 
M i  says one thing. Naw, the Minister 
ismentioningsom&hgdse.Whatdoes 
it mean? 

SHRl KMKA DAS: W w  
~ , i t i s d i f i i c u # l o a m t i n u e t h e  
debate. (IntemptMns) 
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[English] 
SHRl AKlY MUKHORADHYAY: Am 
You withdrawing that potlion from your 
ShWWntihaf I. have quoted just now? 
(Insenuptions) 

SHRl SOMNATH CHATEWEE: He 
will answer after a telephonic talk with 
the IMF. (Interruptions) 

SHRl SRIKANTA JENA: What is the 
position the Minister is taking now? Are 
you Meting that portion? It is a question 
of debate now. Hqw will we continue the 
debate wilhout a proper answer? 

MR. CHAIRMAN: The Minister will 
reply at the end. 

(Interruptions) 
SHRl LOKANATH CHOUDHURY: 

(Ja9atsrnghpw): The hon. Member has 
brought an important matter to the notice 
of the M i .  There is some confusion 
in the minds of the people. Let him clarify 
the position. (Interruptions) 

MR. CHAIRMAN: Please let the hon. 
Member continue hi speech. 

(Interruptions) 
SHRl ANlL BASU (Arambagh): How 

can he amtinue. Le4 the Minister first 
cladytheposition. 

SHRl TARIT BARAN TOPDAR 
(Bamdpm): Mr. Chairman, please 
adjourn the House. Let MI ce~ls 
prepared. adjourn the House till 
then. 
(Translation] 

SHRl KALKA DM: Please try to 
UderSEandthesentimentofthehon'Me 
Member. (Interruptions) 
[English] 

SHRl SRIKANTA JENA: What is the 
point d amtinuii the debate wlthout a m? 

SHRl ANlL BASU: We would lWce to 
k K m r w h a t i ! 3 t h e P d i o f t h e  
Gowmmt in this regard. He is 
lmmahhg silence. 

SHRl SRIKANTA JENA: Sir, I am on a 
point d order. 

M R C ' ; H A I R M A N : A U ~ ~ ~ , ~ ~ ~ ~ ~ ~ ~ ~ ~  
dom.Heisonapointoforder.Iarn 
~ t o ~ ~ o f . o r b e r . P l e a s e s i t  
dmn. 

StiRl SRN(ANTA JENA: I am just 
rryhg Do bhg to your natice one 
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important fector. As far as the Industrial 
P d i  is conwmed, we have got thl 
polii-decision of the Government. Righl 
now, the Minister has stated that this ia 
theposition.Butachrallythiiisnotthe 
position as per the lndustrial Polii. We 
are discussing about the Industrial Policy 
and the Demands for Grants of the 
Ministry of Industry. We are under the 
impreasion that whatever has been 
mentioned in the Industrial Policy is the 
P d i  of the Government. But the 
Minister is taking a different position right 
now. What will be wr position? In what 
direction should we proceed? Should we 
quote the Industrial P d i  or should we 
quote the Minister? (Interruptions) 

SHRl SOMNATH CHATTERIEE: Shall 
we quote the Industrial P d i  and 
misquote the MinisteR ...( lnter~uptions) 
Your interventions are creating 
difficulties. 

MR. CHAIRMAN: Shri Somnath 
Chatterjee, I think in this fashion we will 
not be able to conduct the debate 
property. 

(Interruptions) 

MR. CHAIRMAN: Let the hon. Member 
continue hi speech. He is making a very 
gmgl speech. Let him continue his 
speech. At the end, the Minister will 
reply. 

(Interruptions) 

SHRl SOMNATH CHAllERJEE: Let 
theMemberconbinuehispeechwithout 
the uninformed intenuption by the 
Minister. (Interruptions) 

MR. CHAIRMAN: You have got tho 
Industrial P d i .  You ham ate0 got the 
intenrention of the M i .  You interpret 
them in whatever manner you like. You 
can reed according)y. 

[Translation] 

SHRl KALKA DAS: He has rnieled the 
H o u r r e i n s t e a d o f g M n g ~ . H i s  
~ h a s u u a t e d t h i e ~  
.;.(Interruptions) 
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[English] 
SHRl DIGVIJAYA SlNGH (Fiajgah): 

Why should they interrupt at this 
moment? Let the House debate the 
issue. The Industrial Policy is a 
document which is available to 

' everybody. (Interruptions) 
MR. CHAIRMAN: There is no point 

of order. I will clanfy that. But as the 
Minister intervened, some people had 
some doubts and they had expressed 
some reactions. That is sufficient. Let 
the hon. Member continue now. 

(Interruptions) 
SHRI SRIKANTA JENA: I would like 

to know whether his statement is 
correct or the Industrial Policy is 
correct. (Interruptions) 

MR. CHAIRMAN: That he will clanfy 
at the end. 

(Interruptions) 
PROF. P. J. KURIEN: I would like 

to r a t  that there is no 
-. I would like to repeat 
hal there are eight items reserved for 
the public sector and the 
Government's p o k y  is not to allow 
any private sector to enter in that. 
(Interruptions) 

SHRl AJOY MUKHOPADHYAY: Will 
you please read out that portion of 
your statement? (Interruptions) 

PROF; P. J. KURIEN: I will give 
you more clarification at the end. I am 
repeating that eght items have been 
reserved for the public sector and the 
Government's . p d i  is not to allow 
the private sector to enter into that. 
(Interruptions) 

SHhl ANlL BASU: What -does the 
Poky say? 

PROF. P. J. KURIEN: I know what 
you are saying. What you are saying 
is, 'There is no bar if the Government 
wants". Yes, that is true. If the 
Government wants, then' we 'will 
ennounce it. Even in the pmvious 
P d i ,  the position was exactly the 
same. There was no change. 
Acoording to the P d i ,  when it is 
o p m t b d ,  as it is, private sector 
cmnot enter into eight areas unless 

the Govemment specdically allows. 
That is a dierent thing. (Interruptions) 

SHRl SOMNATH CHAlTERJEE: R 
is vice versa. 

PROF. P. J .  KURIEN: No, it is not 
vice versa (Interruptions) 

SHRI SOMNATH CHAllERJEE: 
Professor Kurien is a very good friend 
of mine. But, I have no faith in his 
Policy. (Interruptions) 

MR. CHAIRMAN: Please address the 
Chair. (Interruptions) 

SHRl AJOY MUKHOPADHYAY: Mr. 
Chairman, Sir, it is written in the 
Policy Resolution that there will be no 
bar for are& of exclusivity to be 
opened out to the private sector 
selectively. That means, at any time, 
you may open it up to the private 
sector. (Interruptions) 

SHRl NIRMAL KANTI CHATTERJEE: 
Was such a statement made in the 
1956 Industrial Policy Resolution? 
What are you talking? Do not try to 
mislead the House. This is a new 
thing. (Interruptions) 

SHRl AJOY MUKHOPADHYAY: 
Now, the Govemment has come out 
with a proposal to abolish the asset 
ceiling of the MRTP Act also. I have 
not followed how the provisions that 
have been laid down in the P d i  
statement, could be enforced without 
bringing in amendment Bills, which are 
not before us. Two Bills are necessary 
to amend those provisions of the 
MRTP Act and the FERA. Those Bills 
have not been placed before the 
House. This abolition of asset ceiling 
in the MRTP Act will inevitably help 
further strengthening the grip of the 
monopoly capital over our economy. 

There is no doubt in it. Not only 
that, this will put the small scale snd 
medium range industries in a tight 
comer and ultimately threaten their 
very existence. 

MR: CHAIRMAN: Please complete it 
now as your time is over. If yw have 
got 30 minutes, you have taken 40 
minutes. 

SHRl AJOY MUKHOPADHYAY: But 
Sir, 20 minutes have been taken by 
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the Minister for replying to me. 
It may be mentioned that the small 

scale sector plays a vital role in our 
industrial economy. The employment 
potential is the highest in this sector and 
it reveals from the Economic Survey 
1991 -92, that the employment potential in 
this sector was increased by 5.8 per cent 
in 198490 over the previous year, 
whereas the increase is only 0.4 per cent 
in large private sector industries. On the 
export side in 1989-90, the small scale 
sector earned foreign exchange to the 
tune of Rs. 7,626 crores, which is '1'4 of 
the total export earnings of that year. 
Now, a situation is gang to be created 
where the Indian and foreign monopolists 
will be at liberty to invade that areana. 
The consequences can easily be 
imagined. 
16.07 hrs. 

(SHRIMATI MALlNl BHAllACHARAYA 
m the Chad 

The net result of these measures will 
be disastrous for the country. More than 
2.4 lacs of industrial units in both public 
and private sectors are going to be the 
immediate victim with unemployment for 
millions, who are employed in those 
enterprises. As a consequence to the 
liberal'& industrial policy along with 
trade and fiscal pow, that vast 
number of workers and employees will 
be thrown into the streets with their 
families. So far as 1 know, nearly 100 
Central Government offices have become 
redundant, rendering a large number of 
employees surplus. What will be their 
fate? Madam, it is understood that the 
Textile Minister has already taken a 
dedsioo to withdraw the support 
measure in regard to the use of jute bags 
with effect from 1st of April, 1992. That 
will be a further blow a death-MI to the 
jute industry and to the wakers also. 
According to the IMF prescription, many 
more measures are yet to come. The 
natural conclusion would be more 
sidaress. more dosures, more 
unemployment and more misery. Yg l~  
cannot deny it. It has been stated iR-tr# 
Resdution %at a social seau@ 
m e c h a n i s m w i l l b e a e a t s d t o ~ t h e  
intemut d the workers Likely to k 

affected." This is pure and simple 
demagogy. You will have to tell the 
House as to what is that mechanism. I 
would request you not to try to deceive 
those who toil, but for whose untiring 
labour and boundless sacrifices the 
growth in production and wealth which 
you often been boast of could not have 
been achieved. So, don't try to deceive 
them. 

The process of disaster has already 
begun in a very big way with steep hike 
in prices. You started with mortgaging 
our reserved gold in a clandestine 
manner and now you have stepped into 
the market to sell the public enterprises. 
Whether true or not, it has appeared in 
the Press that the Haldia Fertilizer 
Company is going to be sold at a price of 
one crore of rupees only.' It is simply 
horrible. Leaving aside everything - the 
machineries, the building, the land, etc.- 
only the furniture lying there will cost 
more than one crore of rupees! 

I would like to know from where the 
Central Government has derived the 
selling authority of public sector 
enterprises. Is there any law? If so, 
where is the law? If some chairs, tables, 
fans, etc. of any Central Government 
office are to be sold, some procedures 
are required to be followed. But in the 
case of public sector enterprises there is 
no such necessrty nothing is required. 
This is a very dangerous situation. 

The Government have cunningly tried 
to sell an idea of compulsion. They want 
us and our countrymen to accept that 
there is no other option w h i i  is softer. 
But how have they come to this 
conclusion? Excepting the IMF and. the 
World bank people, you did not consult 
anybody; not even the trade unions who 
are fairly conversant with the affairs of 
the industrial world. Y w  did not discuss 
it even with the INTUC before farmulating 
this Resolution. The dictation of the IMF 
and the counsel of the pro-IMF 
bureaucrats cannot be the last d. 

Some of the measures w h i i  need 
immediate attention are; to put a stop b 
closures and retrenchment, disciplkJnO d 
ap@l, -penel meewreg ageinst thow 
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who are responsible for rendering 
industrial units, sick, workers' 
participation in management and if 
necessary handing over the concern to 
the workers with adequate credit, 
stoppage pf indiscriminate imports of 
capital goods and technology for luxury 
goods production, giving prionly in 
importing technology in vital sectors in 
which modemisation is essential, etc., 
and above all to halt privatisation in vital 
sectors of economy and to continue the 
public sector in all the key strategic 
industries with elimination of the real 
causes of inefficiency and bureaucratic 
management. 

At the same time it is high time that 
measures are also undertaken 
immediately to expand the internal 
market instead of frantically trying for 
market abroad. That can be done by 
increasing the purchasing power of the 
vast multitudes of rural and urban 
masses by removing of all obstacles in 
the way of thriv~ng the small scale and 
cottage industries, adopting employment 
guarantee schemes etc. and above all 
effective land reforms by plugging the 
loopholes in existing ceiling laws and 
distributing all land above ceiling and 
other surplus land to the landless. 

But it is a matter of deep regret that 
you are carefully avoiding the question of 
land reform all through. There is not even 
a mention of this in your policy resolution 
or in the Budget or anywhere else. But 
that is the only way to come out of the 
present crisis and to ensure industrial 
and social progress of our country. You 
should keep it in mind that despite your 
best ,efforts, the advanced capitalist 
countries will not allow India to enter into 
their market in real terms. 

To conclude, I would like to say that if 
you don't halt and retrace from the IMF 
dictated path and thus compromise our 
economic sovereignty, the anti-imperialist 
content of our non-aligned foreign poky 
will be eroded. The experience and the 
lesson of the present day world is that if 
econoonic sovereignty goes, the political 
sovereignty is bound to be endangered. 
In that case I tell you the patriotic people 
of this country in general and the working 
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class in particular will not be silent 
spectators. 

Wih these words, I oppose the new 
industrial policy resolution and the 
demands for grants. 

SHRl A. CHARLES (Trivandrum): 
Madam Chairperson. I stand to support 
the Demands for Grants of the Ministry of 
Industry for the year 1991-92. 

I was listehing to the s m h e s  of the 
two previous speakers-one from the 
BJP and wother from the Left Front. 
Two extreme views have been expressed 
here. But there is one area where both 
agree. It is very unfortunate that they 
have certain jargons-4ehruvian 
sociatism, Nehru Family, the Gandhi 
dominated rule for the past forty years. 
Except on that one point, both of them 
have differed in all the other policy and 
other matters. 

It is very easy to say about some 
jargons of capitalism, socialism, 
feudalism, social justice and economic 
justice. Only these are jargons and 
nobody knows what they are. One 
professor of Law was teaching the 
students. The question of social justfce 
came. He said that social justice has 
been explained by the learned Professor 
Salmond: Justice is like a bread in a 
besieged city so that an equitable 
distribution is necessary. So, this is the 
real justice, according to the learned 
author. But the professor, who was 
teaching his students, said: This is not 
real justice. According to him, justice 
should be like a perennial stream so that 
whosoever is having his cup, shall have 
to the full. 

I mentioned this example just to 
explain the views even on social justice. 
So, how can we have a common view on 
these jargons? 

I have been closely listening to our 
friend, Mr. Ajoy Mukhopadhyay, who just 
spoke. He was complaining that we are 
now following the BJP path and we are 
now going towards the right. I may ask 
the honourable friend that during the 
Eighth Lok Sabha, there were only two 
Members from the BJP. I wwld plead 
with the honourable Members on the Left 
Front to search their hearts. How has the 
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But do not accuse us that we 'are 
responsible for the present tragedy that 
is happening in the country. 

I may say that all the progress that we 
see in India today is only after the 
Independence and is the result of 
unstinted labour of the Congress Party 
during the last 40 years. The country 
became independent in 1947. We were 
not able to manufacture even a pin at 
that time. Now we are in the industrial 
arena of the whole world. 

It is true that we have problems. Our 
problems vary. One friend has been 
talking about the poverty line. I may 
humbly submit that the poverty line has 
gone up. It is not the old poverty line. We 
had 34 crores of people in 1947. Now we 
are going to be 90 crore. We had to feed 
a d d i i a l  50 more in the last 40 years. 
So, in family planning, we have failed. It 
is not the responsibility of the 
Government alone. We have to educate 
the people. 

The time at my disposal is limited. So, 
I am trylng to limit myself to the industrial 
policy and the programme. One friend 
from the BJP was just telling that during 
the Last one year nothing has happened, 
and that the whole industry has failed. I 
may draw his attention to page 5 of the 
Annual Report of the Ministry of Industry 
w h i  says: 

"The industrial sector showed an 
excellent performance in the 
Seventh Plan penod. On the basis 
of index of industrial production 
annpiled by the Central Statistical 
Orgems;dKxl, the average rate of 
growth during the Seventh Plan 
penod works out to 8.5 per cent. 
During the financial year 1990-91, 
figures available up to December, 
1990, showed a growth of 8.9 per 
cent over the same penod in 1989- 
90." 

Even though drastic changes are now 
kougM fornard in the industrial @icy, 
the fact remains that the Industrial Policy 
Resokrlion, 1956, is the very foundation 
of ow indwrtrial ~ ~ L e a r t l i n g  from 

n u h r  come to the present strength? experience, to suit the needs of time, we 
But we have to accept the verdict have, time and again, implemented the 
because it is the verdict of the people. ' various changes in our industrial policy 

during the last three decades. It was 
during the time of Mr. Raiiv Gandhi that. 
map; policy changes &re effected in 
1@5-86. As a result of that, the industrial 
production has reached an all-time hgh. 
It is about 8.5 per cent during the 
Seventh Plan period. 

Today, the nation is facing a mious 
financial crisis. 

The only way to end this crisis and .to 
solve the twin problem of poverty and 
unemploymerrt is to push our country into 
the world market and enable it to grow 
as part of the world economy, as' is 
envisaged in the present Poky 
Resolution. Madam, if we view the 
situation in this background, even the 
critics of the present Policy would admit 
that the changes now envisaged in the 
new Industrial Policy Resolution is a bg 
step fotward and is in the right direction. 

Madam, the changes which are 
needed in this area are (i) less control (ii) 
less wasteful Govemment expenditure 
(iii) less inflation and (iv) more 
employment opportunities for the poor 
and adequate safety net for the poor and 
other weaker sectii. We have b 
examine how far the above objectives 
would be achieved if we honestly 
implement the new Industrial Policy 
Resolution and the various procedural 
changes contemplated therein. 

A lot of criticism has been levelled 
against the public sector enterprises. 
Madam, I am also not happy with the 
parformance of the public sector 
undertakings. I would like to quote from 
paragraph 12 of the present Poky 
Resolution: 

"The result is that many of the 
public sector enterprises have 
become a burden rather than being 
an asset to the Govefnment. the 
original concept of the publ~: secdor 
has also under@e ccmdmW 
dilution. The most striking example 
isthetake-owrofthesidcwits 
from the private sector. This 
category of public sector units 
accounts to almost one-third of the 
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total loss of central public sector 
enterprises." 

May I ask the hon. Member, who now 
qu&ined the slght change in the 
approach of the public sector, as to 
whethgr or not he approves the taking 
over of the sick units and continuing 
them in the public sector and thereby 
resulting a loss of many crores of rupees 
to the exchequer, which is the hard 
earned money of million$ of people of 
our country? 

Modemisation alone has been 
supported by m e  of my friends. I may 
bring to the notice of this august House, 
through you Madam, the experience I 
had of a textile mill in Calcutta, when I 
was there alongwith a Parliamentary 
Committee. We visited huge textile mills. 
If my memory is correct, during the 
Seventh Plan period alone, about Rs. 
7500 crores were spent for 
modemisation of textile mills. And I may 
humbly submit that the whole amount 
has been wasted because the sickness 
of the textile mills and its reasons were 
not properly diagnosed. There were 
several reasons for their sickness. 
Modemisation is one of the requirements. 
So, without identifying all the reasons 
and without rectifying other problems, 
crores and crores have been spent for 
modemisation. As a result, we have 
come to a state where problems have 
increased. Wherever there is 
modemisation, excess staff becomes the 
problem. So, we have to be very very 
careful in criticising our policy. I strongly 
feel that the performance of the public 
sector undertakings is far from 
satisfactory. A very alarming pictur~ is 
given in page 7 of their report. 189 
enterprises in respect of whom 
provisional data had been received, had 
a net profit of Rs. 2730 crores. Madam, 
there are 234 public sector undertakings 
and according to their report, a 
provisional figure for 1990-91 has been 
received only in respect of 189 public 
sector undertakings. The figures are said 
to be provisional only. It may be due to 
delay in Audit Report. But I do not 
question that part. What I want to know 
is that what happened to the cases of 45 

public &or undertakings. Even their 
accounts have not been presented. We 
are not even aware of what is happening 
there. If this is the performance of the 
public sector undertakings, then we have 
to be careful in dealing with them. I am 
happy that the present Minister has taken 
some steps in this regard. The other day, 
there was a news item that the exercise 
has started and the performance of the 
public sector undertakings is being 
studied. 

But I request that there should be a 
time bound programme before which the 
study of the entire puMi sector 
undertakings should be completed and 
wherever we see that some of them 
cannot be made viable, they should be 
closed down and wherever we see that 
there is a possibility of .making them 
viable, we can bring them up. Such 
Undertakings can be increased. 

In a very limited time I would again 
draw your attention to Page 9 of the 
Report. there are two categories. 

Firstly, 12 enterprises have shown an 
increase in profitability or decrease in 
loss. There is another category also. 
Even in that category, in 198490, the 
South-Eastern Coatfields have suffered a 
loss of Rs. 32 crores and this year, the 
loss is not there. But the Engineering 
lndia Limited have suffered a loss of Rs. 
104 crores in 198990 and this year, the 
loss is Rs. 51 crores. The Cement 
Corporation of lndia have suffered a loss 
of Rs. 62 crores in 1989-90 and this 
year, the loss is Rs. 32 crores. 

The second category is alarming. The 
Hindustan Fertilizers Corporation have 
suffered a loss of Rs. 169 crores in 
1989-90 and this year, the lQss has 
increased to Rs. 228 crores. The 
Fertilizers Corporation of lndia have 
suffered a loss of Rs. 146 crores in 
1989-90 and this year, the loss has 
increased to Rs. 170 m s .  So, the loss 
suffered by the Fertilizers Corporation d 
lndia is very alarming. A lot of criticisms 
have been levelled for withdrawing 
subsidy which was given to ttie f e r t i l i  
Madam, I plead that whatever subsidy k 
given fo the fertilizers should not go b 
such public sector undertakings which 
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are not accountable to anybody, which 
are being mis-managed and which are 
not worlwrg proply. Whatever substdy 
is given, should directly go to the poor 
fanners and I support that policy with all 
the stmgth at my command. 

Ccunmg to delicensing, I support the 
proposals for delising.  It is because, 
in my opinion, it was another area where 
even the small entrepreneurs and big 
business houses were finding some 
pcoblerrrs. But I would humbly point out 
one particular area where delicensing 
has not been effected and that is the car 
industry. 

Annexurell contains a list of industries 
for whi i  licenses are required. The car 
industry is still there. In 1987, all the 
Members of Parliament from Kerala had 
given a representation to the then prime 
Minister Shri Rajii Gandhi that the small 
car project proposed to be set up in that 
State may be given l i .  That was an 
800 cc diesel car project. Then Shri Rajiv 
Gandhi wrote to us on May 1. 1987: 

'I have seen the communication of 
281h Apnl, 1987 sent by you and 
other MPs from Kerala on locating 
a passenger car unit in Kerala. The 
matter has been referred to the 
Minwy of Industry." 

From 1987 onwards. it is pending 
there. In spite d the fact that the . - bemkam has come I do not know 
why this major sector is bemg retained 
under Armemre-ll, that is, on w h i i  the 
licence is required. I may be excused if 
somehdy says that it is only to protect 
the interest d present car manufaciuring 
units. We knm that there are only three 
or four units in the country, the Maruti 
Udyog limited, the Ambassador, the 
Remierandthespans. 

Madem, in order to protect the four 
exisang units, they have been very cruel 
to the awtomers. Spans is a private 
undmW@ and having no accountability 
to anybody. Crores of rupees have been 
received from the customm for booking 
the cars. They were promised that Slpani 
engines will be med in the Montana 
cars. 8ul the engim that was fitted in the 
car was Jaya Engine which was 
manufadwed in Coimbatore. And now 
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none of the cars are in running condition. 
so, they have been cheated like 
anything. So, the private sector should 
also be made accountable either to the 
Government or to the people. 

Therefore. I plead that this may be re- 
examined and in view of the changes 
that you have made now, you may 
consider delicensing of the car industry. 

There is a proposal to start a few 
Growth Centres. I am glad that !he 
Growth Centres are being started in 
about 70 Centres. From the Report, I 
understand that you are going to start 
two such Growth Centres in Kerala also. 
I have a basic objection to this proposal. 
It is not the question of where it is 
locate$ but this is again another area 
where we are going to start a new 
venture. The promise is that, under this 
scheme, the Growth Centres would be 
endowed with the best of infrastructural 
facilities for ass~sting especially, the small 
and medium ~ndustries. This scheme 
may perhaps help the growth of 
industries in areas where infrastructural 
and other fac~lit~es are totally absent. but 
in a State like Kerala, this may not y~eld 
the desired result. because, there are 
thousands of units all over Kerala which 
are sick. The infrastructural facilit~es are 
there. The causes of sickness have been 
studied. There are many reasons, like 
lack of raw materials, shortage of power, 
marketing and no proper financing and 
so on. But at least, in 30 per cent of the 
cases, the- only problem is lack of 
sufficient funds. 

Funds are not being given at a proper 
time. So, if we are able to identify the 
units which have become sick due to 
lack of proper financing and so on and if 
this money is spent on those units, in 
three months' time, you would be able to 
achieve the desired result. I may, in all 
humili, sound a word of caution. U you 
go and proceed with setting up of these 
Growth Centres, by the time you are able 
to acquire land, and provide a few sheds 
the whole money will be exhausted and 
there will be no resource, no industry and 
no return for the money that you have 
already spent. I am telling you ttiis, 
based on my experience in Kerala. 
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Lastly, I am coming to a most 
important area and that is the small 
industries sector. I am . basically 
interested in this. The small scale 
industries sector is facing a lot of 
problem now. The majonty of such 
industries are sick. I would like to draw 
your attention to page 7 of the Report 
regarding sickness in the small scale 
sector. Madam, this is simply alarming. 
As per, the latest information available, 
there are a total of 25,32,055 borrowing 
units in the accessory sector accounting 
for a total credit of about Rs. 12 crores. 
Out of this 240573 lakh units 
representing 9.5 per cent of total are 
identified as sick units with outstanding 
bank credit of Rs. 2141 crores they have 
also made a major study of the total 
number of sick units i.e.. 2.37.113 and 
out of that 13033 units were found to be 
viable. Out of that, only 7788 units have 
been put under nursing programme. 

So, my point is when about 25,000 
lakh units are sick, the existing nursing 
programme came to the rescue of only 
7788 untis. All the other units are left out. 

The BIFR looks after the interest of the 
sick units. But the statistics shows that 
only 1 per cent of the total units comes 
under the purview of the BIFR. 99 per 
cent are left out. The Small Industries 
Development Bank has now been 
started. 1 would request that this Bank 
may be given the charge of caring for the 
sick units. In your Policy, it is stated that 
monitoring will be done through the 
nationalised banks. If you continue to 
keep the sick units with the nationalised 
banks, I feel that will be the end of the 
whole industry. I say this because the 
nationqlised banks are not very happy 
about the small units. Wherevgr there is 
a collateral security, penal interests are 
charged which involves huge amounts of 
money. This makes the whole units sick 
and it wouM not be possible to revive 
those industries. 

I would make a few suggestions to 
make the tiny and small sectors more 
viable. Interest rate for term loan and 
working capital loan should not be more 
than 4 per cent and these units should 
permanently be exempted from excise 

duly and sales tax as in the case of 
Khadi and Village Industries. I also 
suggest that sales rebate system may be 
introduced. As far as possible, collateral 
security for loans may not be insisted 
upon for tiny units. Penal rates of interest 
for all the sick tiny units shouM invanably 
be written off. Applmtions for loans for 
tiny units should be disposed of within 
the shortest time possible, at the latest 
within three months. Tiny units may also 
be exempted from cumbersome labour 
laws and other laws under the Factories 
Act, etc. I also suggest that Government 
Departments, Govemmenl-cmtrolled 
and semi-government establishments 
may be asked to purchase their required 
items only from the tiny sector, provided 
those items are produced in the tiny 
sector. This suggestion, if implemented, 
will ensure that there would not be any 
problem with regard to marketing. The 
tiny units may be given ektnaty at a 
subsidised rate. 

As the loan under the single window 
scheme has been enhanced from Rs. 5 
lakhs to Rs. 20 lakhs, the National Equlty 
Fund should also be increased to 20 
lakhs. The amount of assistance should 
be 15 per cent without a ceiling. 

In the case of revival of sick tiny and 
small scale units, single window scheme 
may be extended. The financial 
institutions which grant the term ban 
should sanction the working capital and 
the National Equity Fund for the revival 
of tiny and small scale units. 

The Special Monitoring Agency spelt 
out in the Policy shoutd have powers to 
monitor, review and recommend all the 
industrial and financial activities under its 
specified area. The agency should be a 
statutory one. It should recommend 
action against erring officials and it 
should be implemented by the concerned 
heads of Banks and other establishment. 

I also suggest that larger units of 
Government should have equity 
participation in small units. In that case, 
they will be able to make the small units 
more viable. Small scale Industries 
Development Bank of India should 
approve schemes for marketing from 
industrial organisations. They should 
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finance the lndwtrial Cooperative 
Sodeties and other marketing . . orgarusabons directly. 

In every State, small industries used to 
get central investment subsidy. If my 
memory is correct, unfortunatdy it was 
slopped suddenly in September 1980. 

Kerale akne had to get about Rs. 11 
aores even before 1988. The subsdy 
was a blessing for the small sector. I 
would request the Minister that small 
industfies may be helped by paying that 
subsidy. 

The Policy Statement in respect of the 
small industries has promised a package. 
I was just trying to find out what exactly 
was in that package. 

I was invited .for a lunch. I had a diet 
problem. I asked my friend about the 
m. He said, it will be very symptuous 
m. You know one cannot take salt 
because of some disease; one cannot 
take sugar because of some other 
disease and so on. So, I was searching 
the pad<age given by hon. Minister who 
is my friend. So, the package is full of 
promises. I would request the hon. 
Mister that whatever I have suggested 
as a new programme may be put in that 
peckage. If that package is given to us, I 
am sure, we will be'& to meet the 
problem; we will be able to revive the 
sick industry. 

Smell industties d t e  about 40 
per cent of our production and 60 per 
cent of the mpbyment potential of this 
cumtry. That is a vital sector of the 
rWm. I would plead that, in view of the 
broad changes, the small sector should 
not be affected; they should be 
protected; they should be nursed, 
especially the sick industries may be 
revived. 

Wrth these words, I support the 
Demands for Grants under the control of 
the M i  of Industry and the Policy 
SEetement placed before the House. 

SHRl CHANDRA JEET YADAV 
(Azmgap) : Mr. Chainan, I think this 
has been accepted hwn all sides that our 
awnby is passing through a serious 
eawmic crids. One may agree with it; 
me may dimgm with the measures 

being taken by the Government. But I 
must say that the Government has come 
out this time with a very dear mind to 
meet the situation in its own way. 

Before the presentation of the Budget, 
they came out with a new Industrial 
Policy; they came out with a new Export 
8 Import Policy; they came out with a 
new policy for the small scale, cottage 
industry and the tiny industry. Also in the 
Budget, in their own way, they tried to 
mobilise internal resources. At a time 
when our country is faang serious 
challenges and serious problems, one 
has to be dear in one's mind. But I have 
a feeling that the Government is very 
much influenced by today's world trends. 
What are the world trends today? Today, 
Capnalism has succeeded; international 
captlalism, multinational corporations, 
capctalistic countries have succeeded in 
creating an international atmosphere as if 
the future belongs to capitalism. 

Socialism has gone; the word 
'socialism' is the word of the past. My 
friend from BJP was saying that it is 
dead. I think he will be highly 
disappointed. Socialism is not dead. The 
contribution of socialism in today's world 
is great. Even capitalism has accepted 
many things from socialism. There was a 
time when capRalism was an exploitative 
instrument, a powerful kind of instrument. 
Even today it continues to be. But now 
they pay greater attention to the workers' 
condition. Some of them, in their own 
way, are trying to involve workers and 
achieve workers' participation in the 
management. Even in a country like 
Germany and a country like Japan they 
treat a factory like a family. A worker 
when he joins an industry, he goes with 
an intention of remaining there for the 
whde of his life. When a worker leaves 
one factory and goes to another for 
greater salaries and benefits, they tqat 
him almost as an outcast, because they 
feel that he has given up one family. The 
factories also try to take care of them. 

Are we learning from them? I am sbrry 
to say that even after 42 years we have 
not been able to work out a scheme 
for workers' participation in the 
management, though this time there 
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seems to be an idea. Let us not allow it 
to remain as an idea. Unless and until 
we achieve workers' participation in the 
management, and when I say this it is 
from shop floor to the top management. 
Not only that; you give participation to 
.the top management and above at every 
level, unless they have a sense of 
involvement and a sense of participation, 
unless care is taken to achieve that, and 
they also become, really speaking, the 
sharers and shareholders, whether it is 
ptlMic sector or private sector, we cannot 
have their participation. Even the private 
sector will not be able to do it if they do 
not pay enough necessary attention to 
the workers' problems. 

Therefore, I am saying that it is high 
time - no doubt about that-that we do 
it. It will be a foolish thing to say that we 
completely ignore it or close our eyes to 
what is happening at the global level. 
Today, the introduction of science and 
technology, and I will go a step further to 
say that more than science and 
technology the contribution of the human 
being, the human factor is the most 
modem management factor and 
management has become a very big 
issue today. It is a kind of new capital; 
human being is a capital and most of the 
modem countries and industries are 
paying greater attention to this human 
factor. We have not been able to pay 
enough attention to that. Our workers' 
condition has been a lamenting one. We 
have ignored them. We have not tried to 
develop their skill. We have very little 
facilities, whether it is public sector or 
private sector, where we can guide them, 
we can counsel them and we can 
develop them. Therefore. I say that one 
sector which has been very weak in 
Indian industry is this. We have not grven 
enough attention to it. We did not stress 
for the development of new 
entrepreneurship. 

Why did we .fail in the backward 
areas? There was no lack of intention. 
The Government did make policibs, that 
we would go to the backward areas. 
Many concessions and incentives were 
given to go to the backward areas. But 
t tp schemes totally failed. Why did they 
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fail in most of the States? I will not say 
that they failed in every State. It 
succeeded to some extent in 
Maharashtra, and to some extent in 
Gujarat. But it failed almost in the whole 
of North India, for example in Uttar 
Pradesh, Bihar, Madhya Pradesh and in 
Rajasthan. In these areas where the 
majority of our population lives, it failed. 

There were several factors responsible 
for this. One factor was the lack of 
necessary infrastructure. In most of these 
areas you will find that the transpon and 
communications system is still worse. 

For example, Madam, in my area4 
hail from Eastem U.P.- has a very high 
density of population per kilometre, which 
is higher than the national average. 

But even today we suffer due to lack of 
broad gauge railway, and lack of roads. 
Eighty per cent of our villages and towns 
do not have pucca or metal roads. 
Communication facility is not there. 
Telephone fac~lities are not there. Who 
will go there? If they do not get proper 
transport and communication facilities, 
they immediately face the lack of 
infrastructure. Therefore, I will say that 
one area where the Government should 
concentrate is this. They must identify 
backward regions and a very special 
scheme according to the necessities, 
environment availability of talents and 
other factors should be drawn up and 
they should pay greater attention to the 
backward regions, whether those regions 
are North Eastem Region, hilly region or 
even plains like Eastem U.P. regiowl 
am mentioning just one example-and 
many regions. 

Therefore, I demand that the Planning 
Commission, in consultation with the 
State Governments. should try to set up 
Development Board for the backward 
areas. That should be one of the major 
prloritles. And to develop those backward 
areas, they should have proper training 
centres for the young people. Their 
stress should be to develop talents and 
also to provide necessary facilities. 
guidance, counselling, identification of 
certain industries for those areas and 
credit facilities. 
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You have gone for ddicensing. I do 
not fight with that. All nght, if you feel 
that that is going to help you, do that. But 
never forget that we have made a 
solemn pledge in the Preamble of our 
Constitution that we will not allow the 
concentration of wealth in few hands in 
this country. 

Pandit Jawaharlal Nehru's slogan was 
not a mere slogan. It was an objective, 
growth with social justice. Till the Second 
Five Year Plan, the objective was 'growth 
with social justice'. I am sorry to say that 
after the Second Five Year Plan, even 
the word 'social justice' was forgotten. 
There was no question of achieving that 
goal. Even that word was forgotten for 
the last three, four years. At least give 
some credit to Janata Dal that the social 
justice has become a popular objective 
today. 

We ignored 80 per cent of .  our 
population, who remain poor, who remain 
below the poverty line. Fifty-five per cent 
of w r  population have income of only 
Rs. 400 per month. And after devaluation 
of rupee, that Rs.400 per month has 
come down to Rs. 325 per month. So. 55 
per cent of our population has monthly 
income of Rs. 325 today. Are we not 
going to raise their standard of Ikng? 
Are we not going to give them a share in 
the national growth? If we fail to do that. 
then we are invitmg a serious trouble. 
We are already in for a politcal 
instability. Therefore, unless you make a 
collective effort for understanding, a 
sense of accommodation. effort for 
national consensus, effort for taking all 
sections of people together. I think, we 
will not be able to meet this situation. 

In 1991 we are having economic cnsls. 
What is the situation? In the performance 
of the inhastructure sectors. there will be 
a shortfall of five per cent. There will be 
the five per cent short f a l k n  totality. in 
coal, in railway performance. in steel. in 
crude oil.. . . (lnterrupt~ons) 

SHRl MURAU DEORA (Bombay 
South): In cement. 
Sk@ CHANDRA JEET YADAV: Cement 
is also Mtmg up with that. In these four or 
five important sectors of our economy, 
there is a danger of five per cent shortfall 

in 1990-91. If you do not take care of 
that shortfall, then we are going to 
confront with a serious problem. 

What had been our problem in these 
years? 

Our main problems have been-high 
cost of our production where we cannot 
compete with the world production, lower 
quality of our goods. produced in our 
country which we globally cannot 
compete with others, ineff'iency both in 
public as well as private sectors. Out of 
2400 public sector undertakings only 42 
public sector undertakings were free from 
loan. Over 90 per cent of our public 
sector undertakings were heavily 
indebted because of inefficiency, high 
cost and also several other things. 

I have a very serious fear that from the 
present industrial policy, now a climate 
has been created n the country as if the 
public sector IS the root cause of our 
entire fallure. as if public sector has 
become untouchable. as if the 
establishment of the public sector was a 
crrme. Thts antt-Pubbc sector clrmate 
created by the new industrial policy and 
the last budget presented In the House is 
a dangerous warning. Please do not 
forget that In thls country the private 
sector was not ready to come in steel. 
heavy industry, oil exploration and even 
In pharmaceutical mndustry. I remember, 
when there was a war between lndia and 
Pakistan and lndia and China. Pandit 
Jawaharlal Nehru wanted to have some 
antibiotic ~ndustries in our country 
because we knew that opponents of 
lndia might take advantage of the 
situation and mqht not supply the 
necessary drugs to our Army. At that 
time. no private sector company was 
daring to come forward. We were not 
very happy to establish public sector 
companies In these areas. but we were 
compelled because we wanted to 
develop our industries. We had the poky 
of self-reliance and we did not want to 
become a dependent economy on 
others. Therefore, we went in this core 
public sector. Now mthout at least 
appreciating the contribution of the public 
sector if we become a party to create an 
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atmosphere of antipublic sector it will be 
very dangerous. You may give up the 
objective of commanding heights of the 
public sector but public sector is going to 
remain in this country because its 
contribution will always be there. 
Therefore. I request the Government to 
remove this climate of anti-public sector 
which has been created in the country. 
Knowingly or unknowingly the 
Government policies have become a 
party to create an antl-publlc sector 
atmosphere. 
17.03 hrs. 

[SHRI P.M. SAYEED in the Chair] 
I do not object to a new pollcy. In a 

dynamrc socrety or world every five or 
ten years we must revlew our policies. 
But rt should not be done in haste. My 
lmpresslon IS that you have gone very 
hastily and that IS why thls atmosphere 
has been created that everyth~ng is now 
open. I am sorry to say that our Finance 
Minister-he is an expert .......................... 
(Interruptions) 

AN HON. MEMBER: A former socialist. 
SHRl CHANDRA JEET YADAV: That I 

do not know. 
SHRl MURLI DEORA: hke you, he is 

a former socialist. 
SHRl CHANDRA JEET YADAV: I am 

still a socialist; I am not a former 
socialist. 

MR. CHAIRMAN: Like me. 
SHRl CHANDRA JEET YADAV: I am 

saying that the Finance Minister did not 
understand properly the aspirations of 
the people, the political implications 
which can happen. Even the Congress 
Party has to assert and has to correct 
certain mistakes which the Finance 
Minister committed really speaking, in a 
situation when at least we have become 
self-reliant in food, when our &;sans, our 
peasants have made valuable 
contributions to our economy, when there 
is a drought situation, when there is a 
flood situation, by withdrawing the 
subsidies from the fertilisers and creating 
a situation of black-marketing. I am 
straightaway coming from my 
constituency. Day before yesterday I was 
in my constituency. From every pan of 

my constituency and district, one single 
opmion was that black-marketing in 
fertlliser IS prevailing everywhere. Prices 
of fertillsers have gone up by Rs. forty to 
Rs. sixty per bag. Why did we do that? 
Because the Finance Minister did not 
have that understanding. This new policy 
which discriminates between the small 
and the marginal farmers is impractical. 
The double price policy is impractical and 
IS not workrng. I must tell you. It is 
creatrng corruption, black-marketing and, 
above all, -hardship to our peasantry. 
Therefore. kindly consider this. 

Other areas where we must 
concentrate are two special sectors of 
our rndustrlal development. One is agro- 
rndustrral sector. Kindly pay greater 
attention to agro-industrial sector and 
encourage lnvestment up to Rs. two 
crores so that people can come and 
invest. Also give them necessary facilities 
like training. counselling, identihcation of 
items and credit facilities. Yw  may 
delicense but if a poor person or a young 
entrepreneur goes to a bank, how much 
hardsh~p he has to face? He has to run 
from pillar to post. He has to waste his 
time. He has to pay money. Half of his 
money is given in bribe. Corruption is 
rampant. It has gone to banks also. I am 
also responsible. I did play a role in the 
nationalisation of banks in this country . 

and I am proud of it that we did play a 
role and the banks were nat ional i .  
Because of that the banks have gone to 
the villages also, to the rural areas idso. 
A large section of our poor people are 
beneficiaries of the nationalised banks. 
But the comptm has crept in the last 
ten years or so. In the beginning it was 
not there. But in ne last ten years, I think 
the whole atmosphere has become like 
that and conuption is prevailing on a 
large scale. Therefore. I say that credit 
facilities should be provided at certain 
concessional rate. 

Another sector is engineering goods 
sector. India has a great possibility for 
exporting engineering goods. The 
engineering sector has been negledekl. 
We have paid much greater attention to 
chemical and other industries with high 
investment but we have neglected the 
engineering sector which has much 
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greater possibilrty of employment also. 
What is the position today? Five crore 

young educafed men am? wmn am 
unemployed, and if you add the number 
of uneducated unemployed also, it 
becomes fifteen crores. This is a serious 
matter, a serious challenge to our 
system. Unless and until we pay greater 
attention to @-oriented industries, to the 
industries which can generate greater 
amount of employment, we will be facing 
a serious crisis and here the role of small 
scale industry, the cottage industry and 
what you call the tiny industry is more 
important. 

lndia is a great country with a great 
skill. We have traditional skill. Our people 
have inherited skills from generation to 
generation. In today's world there is a 
great possiQillty that we can make it a 
great continuation by these small, 
cottage and tiny industries. 

I was just now consulting Shri SaJman 
Khursheed. Deputy Minister of 
Commerce. He says that the contribubon 
of our small industries in our export is 
about 25 per cent. It is not a small thing 
that the contribution of small scale 
industries and cottage industries all put 
together is 25 per cent, in our export. 
That can become much higher. Our 
qualities are good. Indian designs are 
excellent. You will not find any country 
where so excellent designs which lndia 
gives, can be found. 

What is the position of our weavers 
today? Weavers constitute a very 
important percentage of our population. 
Today they are one of the most sufferer 
sections of our society because the price 
of thread is increasing. Their products 
are not bang sdd because of econcmic 
distress. There are middlemen who are 
still e m  them. The introduction of 
new technology in those sectors is 
minimum. Therefore, please upgrade the 
technology in the small scale sector and 
the cottage industries so that they may 
make a greater contribution to our 
economy. 
I do not want to take much time of the 

~ o u s e  because some other Members of 
my party also have to speak. I will give 
some v. I think that we should 
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pay greater attentton for the dev- 
of backward regions and we should 8ee 
that necessary i n f m n ~ ~ W ~ ~  are 
provided in those areas wtth an 
that they can also develop along with 
rest of the country and also the p P k ' s  
standard of life goes up and the f8moyal 
of poverty and unemployment, which is 
our objective, should be possible. 
f Translation] 

MR. CHAIRMAN: I am disturbing You. 
Your party has been allotted only 49 
minutes out of which you akme have 
taken 47 minutes. Please condude. 
[English] 

SHRl CHANDRA JEET YADAV: 
Anyhow. I will finish in two minutes and 
then you can give some concession. I 
will then demand that for the eastern 
Uttar Pradesh-in which area my own 
district of Azamgarh and other districts 
like Gazipur and Ballia fall-kindly 
consider the establishment of a 
development board. 

When my dear friend, Shri D. P. Dhar 
was the Planning Minister, he went to my 
district and when he saw the condition 
there, tears came from his eyes 
particularly when he was visiting some of 
the primary schools where sick children 
were studying, not in one schod but 
many schools. This region has made a 
valuable contribution in our freedom 
struggle. But it still remains very 
backward. When one Member fnxn 
Gazipur shed tears in the Lok Sabha, the 
then Prime Minister Pt. Jawaharlal Nehru 
established Patel Commission and that 
Commission WVe certain 
recommendations. But after that the area 
is neglected. Even the work of railway 
line from Shahganj to Balk via Mhow. 
meter gauge line, still remains. I hope 
that the Government will pay grater 
attention at least for the development of 
that area. 

Sir, the second thing I would say is 
that national effort should be made to 
stress for the development of .new 
entrepreneurship so that more young 
people couM come in the industry. They 
just cannot go and seek jobs only and 
they cannot also remain on the land; the 
burden on land is still increasing. 
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Greater attention should be given to 
~smallgcaleandcottageindustries 

remain to be negleoted. For 
~mple, there are hand-, 
powerlooms and some industries like 
that. Greater attention should be given to 
them. 

AN HON. MEMBER: Subsidy 
SHRl CHANDRA JER YADAV: When 

I say 'attention', it means subsidy, 
protection and reservation. Sir, you will 
be surprised to know what these bg 
houses are doing. For example, in regard 
to Bata the shoes are made by the poor 
shoe-makers in the village or a small 
town. The Bata people will purchase 
 the^^, put their stamp and brand name 
on them and sell them 4-5 times more 
than the cost price and the poor fellow, 
the shoemaker, gets not even the 
minimum for his food and other needs. It 
is also happening in all the spare parts 
industries and so many other industries. 
What is the need for the muttinational 
corporations to come into the tooth paste 
industry or soap industry or tooth brush 
industry. Likewise, in so many industries 
whkh should have been reserved and 
protected for the small scale and cottage 
industries, now the multinational 
mrporatians are coming, and they will 
come in a big way. I hope the situation 
will improve; I do not know whether the 
Situation is like that or not, that is also 
understandable because unless there is 
p o l i  Stabili, nobody will come. 
Multinationals will come only tor their 
profit. We should always keep in mind 
that tMy are not coming to help us, they 
are not coming to do social service, they 
are not coming to keep India as a self- 
reliant and modem society. There is a 
feeling that is being created that we will 
become a modem India, a modem 
s ~ ~ i e t y  with very advanced and high 
technology i f  we open up to them. But 
they are the sharks in the industrial 
world, they go where they get something 
to eat. They can swallow, and there is a 
fear that even our indigenous national 

' industries may also suffer. Today they 
may be very happy that all the 
techndogi are coming. But we had 
always taken care of the fact that if our 

national capitalism devebps on w r  soil 
there would have been excellent people 
in our country, in our industrial sector, 
who have talents, who have helped and 
contributed in the economic growth of our 
country. But there is a fear a h  in our 
minds thal that danger is there. Please 
take care of this danger. (Interrupthns). 

Wifh these words, I hope that the 
Govemment will take necessary steps-to 
implement it. [lnterrupt~ons) 
[Translation] 

SHRl DAU DAYAL JOSH1 (Kota): Mr. 
Chairman, Sir, through you, I would like 
to say that I had listened to Shri Chandra 
Jeet Yadav seven years ago also. There 
is no difference between what he said 
while he was in the Congress and what 
he is saying today. Is this not a cry in the 
wildemess? 

SHRI CHANDRA JEEl YADAV: Sir, 
no change has come to my thoughts. 
Even when I was in Congress my 
thoughts were socialistic and progressive 
w h i  are same today. (Interrupbons) 

SHRl DAU DAYAL JOSHI: Is it a cry in 
wilderness? (Interruptions) 

SHRl CHANDRA JEET YADAV: No, it 
is not a cry in wilderness, it is the course 
to be followed in future and it is beyond 
your understanding. 
[Englrsh] 

MR. CHAIRMAN: Shri Praful Patel. 
SHRl YAlMA SlNGH YUMNAM (Inner 

Manipur): Sir, I have given my name. 
(Interruptions) 

MR. CHAIRMAN: Yes, your name is 
there. But you will speak when you get 
your chance, not now. 

SHRl PRAFUL PATEL (Bhandam): Mr. 
Chairman, Sir, I am glad to have this 
opportunrty to participate in the debate 
on the Demands for Grants relating to 
the Ministry of Industry and I support 
these Demands for Grants. I wwld also 
like to avail of this opportunity to place 
before .the House, through you, certain 
views w h i i  1 feel. will strengthen the 
overall balanced idustrial growth of our 
country. 

Sir, it is for the first Cme after 
that the Government has 
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come out with a very bold industrie( 
initietive. In the Indwbial Policy 
~ ~ t y w ~ -  
Mkrisk#LateShriJaweharlalNehnrh 
1948 and 1956, there was an emphasis 
for a mixed economy which would follow 
t h e ~ o f m c i e k m a n d s o c i a l  
jusUcetothedeprhredanddmmtmbn 
peopleoffhigoountryaswellasgiving 
enimpetusto!hefree~etecomwny 
and an incentive to the entreprenewial 
talent avail* in this amby. In the 
Htiel years, espedelly soon after 
Lndependence, there was a shortage df 
prhreb capital, partiarw for large 
proieasandthetmrsonebfthemajor 
ressonswhy,forthepubllcsec!orthe 
Oovemmentchosetogoinforthecore 
indusby. The industries like steel, energy, 
mines, cement and other such kind of 
--promatedthroughthe 
public sector. Over the years, our public 
 investmenth has gone up to over 
Fls. 1.30.000 awes. We have also seen 
the resufts of the public sector. There is 
nu question d going bedc on our 
~ t o t h e p r M i c s e d o r , b e c a u s e  
il ddWtely fotms the backbme of Indian 
industry. At the same time, we must also 
sw that the lndian Industry rises to the 
apecWom d the new world order as 
weWasforthelJplhmtdthepoorand 
theweakergeclionsofthesodety,as 
deo to prov#e new opporRaities of 
empkymenttothepeopleinthefarand 
r e m o t e ~ a r e g s d o w ~ . T h e  
publicsedorhasachievedcommendeMe 
n%Buttsovertheyears.But,atthesame 
lime, in wWn areas the pubiic mctw 
b failed mberably. It must be en eye 
opener to publPc motley c- 
b e w a s t e c l . W @ a m ~ t a t h e  
~ a n d ~ m u s t ~ t o t h e h  
~ ~ o b u n y , t o d a y . ~ r m s  
poinredwtbythehon.FnencsMlnmf 
m w e d l a s t h e h o n . P r i m e ~ , ~  
faclngtil@mwrrtelXnomkcrlsibsince 
~ e n d ~ , w e h a v e t o  
k v e r y p d a d u n t o h a w w e ~  
owea#romymdortohowwemanege 
aw him4 mmuma waih#e. The 
p#icaecmhammanaingkssesina 
vorlelydh&Jama. 

1crmot-why-Md 
p r d a u r p # c m o n y - ~ ~  

for the rental ol CM. md kl the 
rlnmh&urbrgdk#dcu~d 
restairan$ or Ik NmhO a tmd 
6 i g e n C y . A H t h e a e r n ~ ~ ~  
hawinves tedwr .pub#cmon~~~  
cnnbeeaeilytakenupwithout- 
dmlltryorwlthout~y#ndofpobknw 
byhother people. We should try to 
dishnreslwrsshresdthat~. 
We should try and ghre opportunity to 
those entrepreneun who could be r' n f u l l y ~ b y w e y o f s u c h k i n d  

disinvestment. Unless we prnvide for a 
much faster rate of growth, we will not be 
in any way near our objecthe of 
ploviding greater empkyment to the 
unempkyed of this country. we are 
already talking of 15 to 17 million jobs to 
be created every year. I would say that 
this is over and above the number of 
u-, the Inmy crores of 
unemployed youth and people already in 
thh countr'y. Thers9ore. we will have to 
wate an enviromnent where we cnn 
matchthedemandandsupplyasfaras 
empkyment goes. It Is unforhrnate 
that over the years that have passed 
by, the number of unemployed has 
gmwn and with the incresse in 
thepopuletionfromalmost35aoresto 
around85crores, as itstandstodqy, the 
number of unemployed is beyond 
oomprehension. I am elso sure that the 
Government also would not be having 
the exact ftgures. Through various 
acheme9, the Government has tried to 
m e  em~loyment through - 
@dance and certain schemc#c of the 
Oovemment but, at the same the, this 
figweneedsmuchtobelmproved. 

A s f a r a s t h e p u M l c s e c b r I s  
ooncemed,wecankokatanindusby 
U k e ~ . W e a m h v e o U n g a k t a f  
maneyinthiscoreatssWehavealao 
'been knpwtlnO a kt of 8teei producte 
from averseae to meet our spedfic 
mquhmmb.Imruldju8t#ketonamea 
oompmy, for example, Tnta Sted. 

For 15 yearm, a  awnpuy IHce Tata 
Sbelwithapmmntmckrsoordhaa 
b e e m ~ b r a d e p r s n o e , f o r  
~ t h e h o r p e o # y b y a v e r o m u l k U l  
~ ~ a w ~ a M w H y i n  
W ~ a k n m r s r b w t h r u o t o  



aulOpbyamm.~000-3[100a#w. 
OuFhf8,arknb#dorr,auMmyI, 
n r n d ~ b W d l l d r n t ~ ~  
h r v r u l e ~ p o b b m ~ p d l r r O a r  
~ 0 U r d l i r s s I W h i . B a n b r y  
d c . m ~ ~ ~ h v i r r O  
tfmda# polMkm @km.. 
(Intempbbns) I mnrld my that M a d  fs  
a shovvpiece as far as the aueomabile 
i n d u s t r t y i s c o n c e m e d . I f ~ i s t h e  
position, if this is the fate d a Maruti car, 
w can well imagine whet wuld be the 
position vis-a-vis the others. Therefore, if 
new companies and new' entrants are 
willing to come and try to improve upon 
the qllalily as wel l 'as the fuel 
ccnrsenration asp8ct, as far as the 
p o l u t i o n a s p e c t i s ~ , I s e e m  
r e a s o n w h y s u c h ~ w t l i i a r e  
interested in entering this field should be 
~ f r o m e n t e r i n g o r t h e ~  
criterion should apply to them at all. 

Sir, we are talking of the new Indusbiat 
Policy.Theautornobileindustryisaneof 
themajorthrustareasanywhereinthe 
world for any devebping country. A 
country like the United states which has 
almost a third of our population may be 
leas than that-pduces annually 
approximate& 8-9 million cars. In our 
oountry, the automobile industry, barring 
the b m h d e m ,  m l d  not be 
producing mom than 250,000 or 300.ooo 
vehidesperyearintob.Now,thescb 
called the buoyant l n a b c h s  people 
are m n g  the field. They are in a 
positiontobuycarsordhervehides 
b e c a u s e o f t h e e a s y ~ o f l o a n  
available to them through the banking 
system. This sector can therefore be 
encouraged. It will create more 
emploiyment -. It will generate 
new ancillary indusbies. Therefom, this 
area deiinibely needs -. 
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is an industry which can be promoted, 
w h i i  can be of use to the millions and 
millions of our poor countrymen. Also, by 
way of increased capaciry, it m 
generate more pbs. Why is this industry 
not being given the proper incentive for 
groardh by way of delicensing? Even I 
would say, in the Defence sector, we are 
buying lot of products, lot of defence 
equipment from abroad. In this country, 
we have got enough defence potential. 
We have got enough factories which can 
m&ufacture arms, ammunition and 
varied defence products. There are so 
many small areas. I am not trying to say 
that we should go to sensitive areas. But 
there ak so many defence products 
which can be produced here in the 
ancillary sector as well as in the small 
smle or in the private sector. It would be 
probably mom cost effective and cost 
beneficial to the Defence Ministry. And 
since the Defence Min-ktry is such a 
secretive M i i u s e  of so many 

may not discuss this 
here. Definitely the Industry Ministry 
shouldalsolookintothisaspect. 

Power generation in this ccxrntry is 
around 60,000 megawatt installed 
capaaty. But if we are trying to talk of 
increasing our power generation capacity 
and if we are taking of the huge 
amounts of money required for additional 
capacity, I would just like to hghlght one 
fact that if our plant load factor, w h i i  is 
currently below fifty per cent, could be 
improved by another ten to fifteen per 
cent without spendi* a single rupee or a 
naya paise, we would be having 
additional power generation capacity. I 
am sure the powergenera$on factor can 
be looked into very dosely by the 
Indusby Minisby. There are so 'many 
Ministries involved in this like the Coal 
hisby, Railway Ministry and so on. If 
there is pnper C O O C d ' i ,  our power 
~ ~ c a n b e i n c r e a s e d .  

EvenestarasONGCBndpetrdeum 
drilling and off-shore dril(ing is 
anrcemed,wearehappyto~thatwe 
are doing very well, in terms of 
~ .Probablythatprof i tabi l i lycen 
be futher inmmwd. ProbaMy the 
-hdal  i6 nd being tapped. As far as 

ONGC is concerned, we have made the1 
into a monopoly concern. Why don't we 
open this up? We may be able to 
increase our c a m  as of now. We may 
be able to improve our cost ellildency as 
far as profitability is concerned. 

As far as foreign investment is 
concerned, I would like to just state one 
thing. We have got 72 billion dollars of 
foreign debt whereas the total foreign 
investment in India, probably in the last 
25 years has not exceeded two billin 
dollars. A country like Indonesia has 
probably an annual foreign investment of 
wer a billion and a half dollars. We can 
try to mobilise more foreign investment 
by giving them the right incentive, we can 
simultaneously protect our industries. We 
can have reasonable safeguards. Shri 
Yadav was saying about the multinational 
corporatom being a shark. Well, I have 
nothing to disagree with him on that. But 
we can have inherent safeguards in our 
system where we can definitely invite 
them and ask them to invest in our 
country and we can definitely reap the 
advantage out of it. 

SHRl LOKANATH CHOUDHURY: 
They are not so generous. 

SHRl PRAFUL PATEL: They may not 
be generous. But we can definitely have 
some safeguards. We have given them 
51 per cent equlty participation under the 
new proposal. There is no reason why 
we cannot do that. (Interruptions) 

SHRl PRAFUL PATEL: As far as agro 
ind- are concerned, there is lot 
urhichcanbedone. 

A kg steel factory or a bg industrial 
unit, when it has to be set up with an 
invesEment of say Rs. 250 or Rs. 300 
crores,Rs.30orRs.40~0~escomesby 
way of equity, and the balance is funU8d 
by way of bam+term loans--from the 
financial instihnions. In ~aharashira. 
fKnnwhereIcome,onesugarfactiSry 
need say about Rs. 10 cnxeg by way of 
kans and other wbsidb. Two or three 
cnxes of rupees comes in by way of 
share capital. One sugar factory has the - 
smpkyment potential to ahnogt 1,000 
peopk: Aknobt 10,000 farmers and their 
fw ies  are tme fbd  by setting up of a 
sugar factory. And also, indirect 
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ehrantagesa#xue~~manypeo9le; 
80 ad our unemployed routh 
take kens for buying - md tfLJcks 
818 benefmed when their trucks and 
mm are engaged by the sugar 
tactory. My amtention is that ths same 
Rs. 250 crores, which otherwise is given 
to that industrial units by way of loan, if 
,given to say 25 sugar factories, the 
emwnt of employment as well as 
benefits that accrue to the farmers would 
reach thousands and lacs of people. 

The last point which I would l i e  to 
make is about the liberdition in the 
new policy which has been announced. I 
would like to lay special emphasis on 
one aspect that is, now with the 
delicensing, an industry can be set up 
wen 25 Kms away from a metropolin 
city. There have been no incentives for 
the industrialists to set up a factory, say 
in a State like Arunachal Pradesh, from 
where our hon. Minister comes. There 
have been no incentives to the 
industrialists, to set up industries in any 
remote or rural area. With the result, our 
backward regions will definitely suffer a 
lot due to this new policy. I am not trying 
to take away anything from this new 
industrial policy. But I, sincerely hquest 
the hon. Minister to.provide some kind of 
incentives over and above this, to set up 
industries in rural or backward areas, 
h e r e  othetwise, industrialisation would 
become difficult. 

The communication system in this 
owntry should definitely has to be 
improved. We talk of bringing our country 
closer; we talk of national integration. 
But, today, the industrialist sitting in 
Delhi, if he has to set up a plant in 
Assam, he says oh! I have to go to 
Assam. Assam seems to be more d i t  
than London. That is the concept and 
that is how our industrialists think 
because of the say state of affairs. as far 
O s t h e ~ r e i s ~ a n d a s  
far as bringing the country doser is 
ancemmd. Shri Yadav, you have made 

point. 
As far as further indt&Wition is 

"cemed, @mKMy bringing the 
bedmard and rural parts af the country 
dose# towards jndustr ia l i  process, I 

sincerely request that infrastnrctural 
facilities, cmunica-er it may 
be rail, road, telephones, whatever may 
be the faciMiBS--that are avai\ab\e today 
in this a. modem country, shwM be 

auaihb. A wc\try \ib US., 
succeeded in bringing indusbialisation 
and balanced growth all over their 
country, because, as soon as the second 
world war ended, they laid special 
enlphasis on developmg viable 
infrastructure and that is the main reason 
why in a country like US., the people 
have been able to come closer. 

With these words, I support the 
Demands for Grants for the Ministry of 
Industry. 
[Translation] 

SHRl MOHAN RAWLE (Bombay South 
Central) : Mr. Chairman, Sir, paying 
homage to the beloved leader of India, 
Shri Rajiv Gandhi I would like to speak 
on the demands for grants of the Ministry 
of Industry. I would like to congratulate 
the Government for the Budget. In the 
present Budget they have maintained the 
trend of raising prices which has been 
continuing for the last 40 years since the 
days of Pt. Nehru. They have not broken 
this convention. 

Mr. Chairman, Sir, this Government 
can give slogans only but do not know 
how to translate them into action. As one 
of the Members of the Congress also 
said that this Government only made 
laws but did not implement those laws;. 
They are not acquainted with the plights 
and miseries of the poors, matdoors and 
general public. That is why we are over- 
burdened with the foreign debts of Rs. 90 
thousands crores. This Govemment 
takes pride by taking foreign-loans and 
daims that they are running the ~~~~~~y. 
They are happy and contented. This 
Government mislead the public. They are 
the rqxrmble for the present crisis 
because of making unnecessary 
expenditure on luxurious items. Due to 
their wrong pl i i  only a few people 
are availing these f a c i l i .  They are 
mercilessly extracting money fram the 
poors in the form of taxes and pricehike. 

Mr. Chairman, Sir, Members have 
d e l i  good speeches on 
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lndwtries Ltd. Some of the members of 
thetulbrgpartyhave~statedaboutits 
bad condition. It was stated that one 
Maruti-1ooOper10thousandspersonsis 
available in India but this Government 
hasimportedaccesseryitemsd~pees 
onethowandcrweswhereaswehave 
got only Rs. 40 awes from axport. h is a 
very shameful situation. This Government 
is misleading the public. They charge 
high fares from the porn who 
tmmMwWy travel in buses and trains. 
Moreover, proposed Pepsi Industry is of 
no use for the poor. The Gwemment 
has wasted crams of rupees so far on 
thisindustryaswellascosmeticand 
other industries. Thus the Government is 
putting burden indirectly on poor people. 
They have already hiked the price of 
Petrol and fares of Railways. W a  the 
result prices d 90 per cent things, 5 raw materials used in 

haw increased. They have 
~ i ~ p o u c y h s s ~ ~  
b prorote export. But through you, I 
would like to kmw from them as to how 
the small indushiali can compete in 
the international marlcet by making 
quality goods. The Government should 

over it. 
Mr. Chairman, Sir, today we.have to 

give four thousand crores kmgn 
axchangetorepaythefore$nken.But 
theGowwnmisnotreedyto&any 
thing for the devekpment of solar 
cwregy.They&no2wanttoimprove 
-enegytechnokgy.Byddngsq~ 
meysave~ofnrpees . I l enyouthat  
them is a place Mahabaleshwar in 
- w h e r e - i s  
producedbysdarenergy.So,I- 
like to insist upon the Owemment that 
we can save a # by proper use of solar 
energy.Thisenegycanbeuaedin 
indwws, cantwn6 end homes. I 
requcwttheGovemmenttothk.lkabout 
t h i s . T h e m i s a h u g e ~ d d o d o n r ,  
mgbm and denlbts in India, yet we 
me far betrind knericlr and Rusda. 

,Wa have a &go number of En@am 
inourw~-m~ 
nd want to beanne 'ym man' and that /b 
whytheygoekped.ThrweisanI~ 
alsdaKII,at-when,- 
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abundence. Our marble is equivalm to 
thatafltaUanmarble.Wecennote~it 
hptucamdfonnkrtalher~ntr ies 
lmQortitinrawfonnandeamalotfrom 
It 
Mr. Chehman, Sir, I would also like to 

rsqwwt the.Gavemment to decontd.the 
steel. Sir, the ruling party hes promised 
in its menifegto that one aure people 
would be provided empkyment in one 
year. Sir, I would like to draw the 
attention of the Government thmgh you 
that sererel milk in Bombay have been 
lying ckmed since 1982 which has 
rendered 70,000 mill workers pMess. Sir, 
if the ~ovemment restart tttese mills or 
allow the workers, as suggested by Shri 
Yadav, to run these mills on cooperative 
basis that would provide them 

.Onemoresuggest ion1 = sum that wmment 
should encourage gannent production. if 
we encourege germent production, if we 
encourage NTC mills, the Government 
can also get curtain cbtb6 at a cheap 
rate for the use in Government offices 
and more people will get employment 
opportunities there. 

Mr. Chairman, Sir, there is a provision 
in the Budget that if there is any delay in 
paying income tax, the Government will 
charge two per cent penalty - 
incaseofrefundofexcessrecoveryone 
and half per cent interest was pad earlier 
but from this year it has been reduced to 
one per cent. Therefore, I would l ie  to 
quast the Government that the rate of 
interest on such amount should also be 
inxeaaed to two per cent. 

Sir, krstakmwrt of dearness allowance 
is peid to the workers and employees in 
every six. months to awnpensate 
chmdss but the Government has made 
ittaxabbkwxnnewhereasitisnotan 
lname. It proves that the Gwemment 
pays from one hand and recover from 
the other. Similarly, overtime allowance 
given b theemplayrnrs is also taxable. In 
lorelgn countries income tax limit 
auOomattcallykKxsasegwithincreaseof 
pice rise and unnormity is maintained 
betrmen the two.  heref fore, I would 
requesttheGavemmentthatthelncome 

Umit 8tuU be increased atleast to 
Rs. sooo. 

Them is a Hindustan Lever Company 
which mainly produces soap, detergent, 
chemi iandotherproducts~wed 
in egriarbre brit it is e m  tea, 
vegetaMe oil, shirts, rice, shoes and 
CarpeEStoathercwntries. 

Similarly, there is an other company 
Proctor and Gamble. Its main produds 
are detergents, food artides paper etc. 
Whereas &45% i m  is from the 
export of dgamtbs. Similarly Ponds India 
is a ampfmy producing cusmdh but its 
80%incomeisfromexportofleather 
goods. On the same lines, there are a 
number of other companies in the 
countries w h i i  work as traders and are 
avail i i  export incentives. 

1 would like to draw the attention of the 
Government towards the news telecast 
by N.B.C. T.V. company of U.S.A. that 
big industrialists in lndia and those dose 
to late Prime Minister Shri Rajii Gandhi 
had deposrted large sums in their 
accounts in B.C.C.I. by evading tax. I 
request the Government to conduct an 
enquiry into it. 

Mr. Speaker, Sir, our broad based 
investment policy is very compliited 
beca~~8itvestslotsofpowmintothe 
hands of beauracracy for exploitation. if a 
businessman of a particular sector wants 
to switch over to another sector, he 
cannot do that. That industrialist is not 
grantled permission. I request the 
Government to bring about inpravement 
in hat situation and as one hon. Member haEs just now suggested that a bill should 
be brought to amend M.R.T.P and 
FRERA Act. I s u w  that move. 
Similarly, Govemment should introduce 
another bill to amend the provisions 
cmtdling W capital issues. 

In our cwntry every year goods worth 
crores of rupees are stden tram railway 
Wagons.Goodsworthcroresofrupees 
arestolenfmmB0mbayPortTrustalao.I 
understand that Government oKEenr ar, 
well as employees have to suffer kms d 
crores of rupees by way of theft In 
telephone deparbnent and miswe of 
telephones. In fnost of the cases theit is 
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committed for commercial purposes. As 
such if Government is able to check theft 
in Railways and in telephones and 
misues of telephones and unnecessary 
expenditure, then some improvement in 
economic situation of the country can be 
brought about. Otherwise, we shall slowly 
lose our independence and shalr not 
even know about it. 

Mr. Speaker, Sir, I thank you for giving 
me an opporhrnlty to speak. I will 
condude after drawing the attention of 
Government to the fact that our talented . . saen&ts, doctors and engineers are 
leaving this country. Our country is not 
making use of their talent whereas 
foreigners are getting advantage of that. 

Government should do something by way 
of providing them better facilities so that 
there is no brain driin. Efforts should be 
made to bring them back also. With 
these words I thank you once again for 
giving me an opportunity to speak. 
/Engl~sh] 

MR. CHAIRMAN : The House stands 
adjourned to meet again at 11 AM 
tomorrow. 

The Lok Sabha then adjourned till Elevan 
of the Clock on Wednesday, August 21, 

1991lSravana 30, 1913 (Saka) 


